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am grateful to my senior colleague, Shri Arjun Singh, for having raised this
issue with the utmost grace. 1 am a (ittle pained at my good friend, Mr.
Jaitley, who should have disclosed, when he got up, that he was counsel
for the Government at the time when Bolors was being prosecuted. He
chose not to disclose. Well, that does not matter because everybody has
knowiedge of it But what | am further pained to note is that he started --
he is the Minister of Law and he is yet to look into the matter -- suggesting
that in certain previous proceedings the Supreme Court had set aside
orders and he knows it very well that thase proceedings have nothing to do
with the ments of the present case. This is the first time that a court of law
has, after discussing the ments, found that there was not a scintilla of
evidence even to suspect the giving of commissions to public servants.
Now, in this atmosphers, the BJP, having made a political issue out of it for
the last fifteen or sixtean years and for the Minister now to stand up and
contradict the judicial verdict is very unfortunate.

MR. CHAIRMAN: There is no contradiction.

SHR! KAPIL. SIBAL: Yes. He has said it He said, 'We have to
look at the nghts and wrongs and we will see as to what 1s to be done.’
That is what he has said...{nterruptions)...Is f far?...{nterruptions)..

MR CHAIRMAN: There was no contrachction,

SHR! KAPIL SIBAL: Sir, as of today, there is no charge. As of
today Rajiv Gandhi's soul will rest in peace because thera 1s no charge for
having accepted anything and sixteen long years of calumny has led fo this
vindication and we are proud of the fact that we stand here, today, for a
man who gave his Iife for this country and we do not care about the petty
comments that other people make on this.

SHR! DATTA MEGHE (Maharashtra) : Sir, | associate myself with
the views expressed by my friend, Mr. Sibal. Thank you.

MR CHAIRMAN: Now, let us take up Intenm Budget. Mr. Pranab
Mukhenee will initiate .

THE INTERIM BUDGET (GENERAL) 2004-05.

SHRI PRANAB MUKHERJEE {(West Bengal): Mr. Chairman, Sir, | am
to make my observations on the Interim Budget and Vote on Account which
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the hon. Finance Minister placed before the other House and a copy of
which 1s placed on the Table of this House.

Normally, my colleague, the hon. Leader of the Opposition, Dr
Manmohan Singh, inthates the discussion on the Budget. Since he is not
well, this task has fallen on me and | will try to spell out certain issues
which are within the purview of the Intenm Budgetary proposals and also in
the context of which the Interim Budget was presented. Sir, the Vote on
Account on Interm Budget 1s nothing new n this country  [n every election
year, it is normally being followed But this year, it 1s being done mn an
extraordinary way, in the sense that when the House was adjourned sine
dre, the House was not prorogued for a very long time. Now, it appears
that the House was kept adjourned sine die for a long penod of time only to
present the Vote on Account and transact the financial business before the
financial year comes to an end. Whde the Government of the day India,
especially the Prime Minister, has the nght, has the prerogative and privilege
to recommend to dissolve the Lok Sabha, as it had happened on earlier
occasions also -- twice after the Winter Sessions, the Houses were
dissolved, elections were held and tha Votes on Account were approved by
the reconstituted Lok Sabha in 1971 and 1977 -- this 1s for the first time that
the House was kept mortgaged, being adjourned sine die only to transact
the financial business. | do not know, rather | am unable to understand and
comprehend, what prevented the Government from dissolving the Lok
Sabha immediately after the Houses were adjourned &ne die by the
presiding officers. The other day, the Minister of Parlamentary Affairs had

aid, 1t is on the record, that they had made up their mind, that is why the

Juse was not prorogued  If they had made up therr mind to dissolve the
.ok Sabha, and go to the electorate to seek a fresh mandate, as a rulfing
party, they have every nght to do so. But, perhaps, this constitutionai
impropnety -- | am repeating it -- could have been avoided if they had taken
the normal course. But, unfortunately, it was not done Sw, whie
presenting the Intenm Budget, the Finance Minister had made an
observation in paragraph 3 of the first page regarding ther commitment to
‘Panch Priorities’ -- one Enghsh and ancother Sansknt word, What are these
‘Panch Priorties'? These 'Panch Prionties’ are: second Green Revolution in
agnculture, infrastructure development, fiscal consolidation, greater
manufacturing, sector efficiency. These 'Panch Prionities’ are ther solemn
commitment. In the last paragraph, that 1s, paragraph 50, the hon, Finance
Minister has gwen an overwew, | guote his cbservations, ® Under the
stewardship of Shr Vajpayee, the NDA Government, since March 19, 1998,
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has not only successfully weathered the post-Pokhran economic sanctions,
East-Asian ¢crnisis; at least two major destructive cyclones, et¢, etc.....” And,
further they say, "The Government dunng this period, brought down the
fiscal defict to 48 per cent of GDP, the revenue deficit to 36 per cent,
contained average inflation to arcund 4 8 per cent " QOur revenue coliection
In the period 1998-2004, a six-year period, has gone up by about 83%..."

Sir, this statement is being made by a person who 15 a Master in
Economics, who knows the job and also who was the Deputy Charman of
the Planming Commission. In six years, the reveriue has increased by 83%.
There are many knowledgeable Members in this House, more
knowledgeable than me. Mr Finance Minister, can you show me a single
five-year period in which penod the revenug has not been doubled? | am
gvng you an smmediate example During 1991-92 to 1996-97, in this six
years, the revenue increase was double, from Rs.56,000 crores to Rs.
110,000 crores Therefore, 83% revenue growth 15 not an astonishing
achievement by any standards.

You are talking of fiscal deficit of 4 8% of the GDP. But that is the
last year. What bout 1998-997 What about 1899-2000, 2000-01, 2001-02, and
even 2002-037 You are talking of doubing the revenue realisaton What is
your track record in the last six years? | am talking of even the Budgetary
revenue? This Government has the unique record except this year. | don't
know what would be the four-month's predichon. But | accept his figures as
honest, as it could be assuming that in 1998-99, in your first Budget--the
Government 1s a continuing one--your revenue shorifalt was more than
Rs.7,000 crores. The projection was Rs.116,000 c¢rores but actually you
achieved only Rs.109,000 crores. In the second vyear, the shortfall was
Rs.6,000 crores. Rs.132,000 crores was projected and Rs 126,000 crores
was achieved. In the third year, it was a Iittle less. it was Rs. 2,000 crores,
from Rs. 148,000 crores to Rs. 144,000 crores But you compensated in the
fourth year, from Rs. 163,000 crores to Rs. 142,000 crores, a whopping Rs.
21,000 crores shortfall! In 2002-03, the shortfall was not there, it was a little
more

Therefore, dunng the penod of six years, in one year, you acheved
success and you project that from 18" of March, 1998, till tcday you have
achieved this. Do you know the fact that the economy which you inhented,
after the Congress Government dermitted office in May, 1996, what was the
growth scenano? Mr Chairman, Sir, | am giving figures of the three Plan
pencd which have been completed. The Sixth Plan's growth was 5.7%. The
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Seventh Plan's growth was 6%. The Eighth Plan's growth was 6.7%. The
last three years, 1994-85, 1995-96 and 1996-97, the growth was
7 5% And during the Ninth Plan penod, for which you are, substantially,
responsible because you assumed office on 18" March, 1998, it came down
to 55 per cent. From the low growth level of four and odd percent, in this
year you may achieve 7-7 5 per cent. In one quarter, you achieved 8.4 per
cent, and there 1s so much tom-tcm, so much publicity, so0 much feel-good,
and so much shinng As an Economist you are fully aware that after a
drought year, if there 15 good monsoon, immediately, the agricuttural growth
steps up, and it s nothmg new; it has happensd in the past. | am giving
you ong example After the severe drought of 1987-88, In 1988-89, the GDP
growth was 10.4 per cent because agricullure gave a boosting. The
agricultural growth dunng the Eghth Plan period, that is, after 1994-95
drought, \n 1995-96, agnculture registered a growth of 15 per cent. Surely,
when you are going to polis, you had to announce so many sops. In
today's Bengah newspaper '‘Anand Bazaar Patnka’, | read a comment that
the Finance Minister has been descrnbed as Kalpataru. It 1s a tree, which
offers everything to anybody, whoever prays. The Finance Minister has
offered so0 many sops Wonderful! In Bengal, there 1s a festival, which s
called the Kalpataru Festival Saint Sn Ramaknshna wanted to fulfil the
desire of his devotees Dunng his ifetme, on 1% January, for one day, he
became Kalpataru, and blessed his disciples And, since then, every year,
1% January 18 celebrated as Kalpataru Festival in Dakshineswar. He was a
sant He was not an earthy man So, he could bless anybody and
everybody; | don't mind, But, here the Finance Minister converts himself
into a Kalpataru. Just when in the Novermber Session, that 1s, in the Winter
Session, he presented us with this document, the Mid-Year Economic
Heview, and it was a good document, he kept hus commiment, If he
himself compares his Budget Statement with the Mid-Year Economic Review
Document, he will find that the politician i Mr  Jaswant Singh has
overshadowed the Economist n Mr Jaswant Singh  And keeping the polls
in view, he has made various concessions, | don't mind t. But | have some
small submission to make. | would like to seek clanfications from him. No
doubt you are trying to improve tha state of the economy You have taken
many measures. But the question 15 Have you ever seriously considerad
the imphcations of #? If you had considered them senously, these things
could have been done easily Well, you have been in the Government for
full five years When you are going to seek the mandate of the people, they
will judge you, not on your performance of the last year and not on what
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s0ps you gave it your Budget for the last year. You will be judged on your
performance of the full five years. | know, you have already started the
campaign. 'tndia shines'. Thres terms of Shn Jawahar Lal Nehru have been
compared with three terms of Shri Vajpayee) | have no grudge against Shn
Vapayesp i he completes three, four or five terms, | wish him good luck

But, there should be some sort of sanity in the comparnison. If one term of
thirteen days, another term of thirteen months and another term of not even
five years 1s being compared with terms of six years, five years, another five
years, and one term ended with 26 per cent, another term ended with 27
per cent votes and the third term ended with 28 per cent votes 18 being
compared with 46 per cent, 48 per cent and 49 per cent votes of another
leader, whom are you trying to befcol? You tell us You have done nothing.

You are saying that you have done much more than what was dons in fifty
years Just on the floor of this very House, whie replyng to a
supplermentary, the Minister of Surface Transport made a clam that what
could not be done n the past 50 years, they have done in five years, so far
as the National Highways are concerned Very innocuously, sitting here, |
put a supplementary -- my friend, Shn Kuldip Nayyar was stting somewhere
there, he 15 no longer a Member of this House -- {0 the Minister as to what
was the method of calculation, If NH-1 has a length of 1500 kilometres
which has been constructed earler, f you simply add two lanes, your
calculatons 15 3000 kilometres That 15 the method of calculation in the
Ministry of Surface Transport You may fool yourself. But this is not a new
addition to the National Highway family. This 15 expansion This process of
adding new lanes just reminds me the story of three young boys One was
very sharp and inteligent, another was good at his work, but not so earthly,
and, the third was a fittle bit n between The first one made a very
beautiful sophisticated gadget, the second one picked it up from him and
polished t a Iittle bit, and the third one, who was the most clever among
them, took 1t and inscnbed his name on it as if it was made by hhm That 1s
the story of the last fifty years and your five years. What has been built on
if there wags no massive investment in infrastructure, m human resource
development, in science and technology, n creating the reservoir of
scientifically competent personnel. Without these, during these five years,
you could not have withstood. If somebody tells you, Mr Finance Mimister,
that because of you, the country has been depnved of higher output, there
is nothing wrong in it | have made some small calculation. i you could
mantan the tempo of development, which was at the end of the Eighth
Plan, especally, during the last three years of the Eighth Plan, seven-and-a

43



RAJYA SABHA {5 February, 2004]

half-percent GDP growth, perhaps, in terms of output, there would have
been additional 50,000-80,000 crores of rupees, In terms of output, and, in
five years, it would have been roughly about three lakh crores of rupees
You shpped there In one year, the rate of growth of export was 16-18 per
cent in US dollars and you are tom-toming |n 1993-94, 1994-95, 1995-96,
1996-97, n four consecutive years, the export growth rate, in US dollar
terms, was 20 per cent Therefore, by belitthng others, you cannot buld up
yourself. Yes, you build up yourself on your own ment  You have said that
you have withstood the economic sanctions imposed on post Pokhran tests
But that was your own making' In 1998, you decided to close the option In
your national agenda for governance and for that, mind you, you did not
take the mandate of the people The national agenda for governance was
adopted after the people gave the mandate You got 180 seats n the Lok
Sabha and you and your alhes got your majority Thereafter, you adopted
the national agenda for governance in 1998 And then you chose to go for
two explosions at Pokhran You closed the ophon Earher the phrase was
that 'India would keep its nuclear option open' You closed that option You
went for the explosions and thereafter, there were sanctions as per the law.
Therefore, 1t was your own making

In the last paragraph of your observatons in the Budget Speech
you were talking about drought Except the last year, all these five years,
the "Weather God' has favoured you Most of the times, monsoons were
normal or more than normal. But every time, you found some excuse for
why there was no adequate growth, whers the growth tempo could not be
maintained. Sometimes it was Kargl, which again was your own making
You were just living in a make-beleve worid Pnme Minister's bus-yatra
made you believe that you have been able to you to bring a world of peace
Subramaniam Commission's document speaks of the total falure of
inteligence; silent intrusions took place and to recover that land our brave,
young boys had to sacrifice therr lives And yet, some pecple tried to make
some mongy out of their sacrfices

Therefore, Mr GChairman S, the pont which | am trying to put
across 1S -- of course, | don't mind india shining, | don't mind your gong on
making that propaganda, as a pohhical party, you are bound to do that --
don't try to distort the history and distort the picture Growth and
development 1s a continung process Election 1s the job of one day, winning
as losing 1s decided in one day - the poll day But running the country 15
the job of full 385 days multipled by 5, after you get the mandate
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Therefore, you simply cannot sacrifice for one day your future for 5 years
and what you are supposed to do You may think, ‘let me first get that one
day and thereafter | will try to do whatever 15 needed ' It 1s smply not
possible, Indian electorate 1s clever enough, they understand And one
swallow does not make the sprng Winming three State Assembly elections,
provincial elections, cannct make you feel good But | wish you should feel
good, in one way that will help us a ittle bit Because for me you are the
mode! before me in term of electoral success; i always look at you In 1977,
In your old incarnation, as Jana Sangh you had won about 100 Lok Sabha
seats, in 1980, 1t came down 1o what leve! you know it much better! In 1984,
it came down to just 2. After five years, the Indian electorate gave you 189
and after ten years, 1t gave you 180. Therefore, don't take indian people for
granted Don't think that the so-called sops, which lack credibiity, will help
you. But if you want to believe that, you may do so, only God can help you!

The last pont which | would fke to draw your attention to,
Mr Finance Minister, through you, Mr Charrman Sir, 1s a httle anecdote
Many years ago -- the other day | was saying that | am almost becommng an
antque to this House -- in the early 80s, | went to attend the
Commonwealth Finance Ministers' Conference at Toronto, which normally
preceded the annual Fund Bank meeting At that pont of time, The
Chancellor of Exchequer in UK gave me a very small gadget as a
presentaton He said, "Mr. Finance Miruster, it will help you You know,
what to do?* Then, | tested that gadget It was a magnetc tape “If you
Jjust prass i, it will make two sounds, show me the money, show me the
money * So, Sr the Mimister Finance used to press 1 whenever a Minister
used to come to him for money | am ending my observations with these
words, Mr Finance Minister, show me the money, show me the money
Thank you
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THE DEPUTY CHAIRMAN- Shri C. Ramachandraah.

SHRI C RAMACHANDRAIAH {Andhra Pradesh): Madam Deputy
Chairman, thank you for giving me this opportunity to participate in the
debate on the Interim Budget (General), 2004-2005.

THE DEPUTY CHAIRMAN: Mr. Ramachandraiah, before you start, |
must take the consent of the House. As we have got six hours allocated for
the discussion on the Budget, and there 1s a paucity of time, | would like to
make one request. If the House so agrees, we can dispense with the lunch
hour and continue the discussion, You can always have lunch. There 1S no
problem

SOME HON. MEMBERS: All nght,
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SHRI C. RAMACHANDRAIAH: Madam, at the very outset, | should
congratulate the Prime Minuster for providing stability to the Governmant,
which has improved the image of the country among the comity of nations,
We are very happy that this atmosphere has created a buoyancy in the
econcmy, and we, in the Telugu Desham party, wish to share this positive
development. In 1999, when the people had not given a structured mandate,
keeping that scenaro in view, we had taken a decision 1o support the
Government so that a stable Government could be prowided, which was
inevitable at that juncture, to get a good image, which could enable us to
attract more investments which were badiy needed for the kick-start of the
economy, and we are happy to know that the economy has been put on
the night track, And with one bilion forex reserves, surplus foodgrans and
good quantum of flow of FOI into this country, now, we ars ¢n the verge of
achieving the expected growth rate of 8 per cent This has created a sense
of confidence. | can't say whether it 1s due to a feel-good factor or
something else. But the level of confidence n the Government has gone up.
That is more important. You may call it a feel-good factor or a feel-good
atmosphere, whatever it 18 The important aspect i1s that the level of
confidence in the Government has considerably gone up. Of coursse, the
outcome of the elections may be decided by vanous factors. But that was
clearly demonstrated in the recent elections We have been propagating and
implemanting the reforms In our State, and reforms are inevitable. | feel that
reforms are the reactions of the change The entre global economy has
undergcne transformaton We cannot i1sclate ourselves and fulfil the
aspirations of the people and achieve the development in this country. So,
accordingly, the reforms were introduced, and, in spite of many obstacles
that are being created, they are being mplemented. We are very happy
that the Government has announced a second Green Revolution for which |
have been pleading, to honestly admit i this House, for the last three
years. | was just cunous to go through my speeches on the various
Budgets and als¢ through the speeches on the President's Address to both
the Houses of Parhament. | have been pleading with the Government that
to kick-start start the economy, the agnculture sector has to be given more
thrust because more than 65 per cent of the populatron stll depends on
agriculture, and you have to create a congenial atmosphere for prowding
abundant flow of credit to the rural sector and the agriculfural sector, at a
considerably cheaper rate | am very happy that the policy in this regard
has been announced, and | request the Government to kindly ensure its
implementation. | don't think it 1s much difficult to achieve the growth rate
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because, | feet, it 15 only because of the higher growth rate in the agriculture
sector that an 8.4 per cent growth rate has been acheved in the last
quarter Stil the growth of agnculture sector plays a very wvital role in
deciding the growth rate of the country. Not only this, we have to have the
growth which 15 employment oriented And, again, | should say that more
than 65 per cent of the populaton stll depends on agnculture If you
provide proper infrastructure to the rural areas, to the farmers of this
country, naturally, for more than 65 per cent of the population, employment
problem will be solved, and for the rest 35 per cent, you can depend on
services and industries. Even If you prowde or give augmentation to the
service sector, you have to keep i mind that unless the people are in a
position to pay for the services, which they are going to utlise, the service
sector cannot contribute towards growth.

| want to make a suggestion to the Government. Let us not feel
that the youth of this country, which are more than 54 creres of the total
population are below 25 years of age. You should take it as one of the
biggest assets of this country This country can be made as a trajectory.
This country can be made as a bank for providing services at the global
level. A number of services can be offered Let us tran our youth on
various fronts, and they will provide strength to the economy of this country.

| welcome the measures that have been initiated by the Finance
Minister. Those measures were long overdue. They are growth-criented.
Madam, | advise the Government to sincerely give more thrust to the
agricuiture | am very happy that vanous announcements have been made
to protect the Indian farmers from the onslaught of the developed
countries. Country is self-sufficient in the production of foodgrains, as a
whole, but not every individual of this country. Every individual of this
country has to be made self-sufficient. So, we have achieved a growth rate
in the production of foodgrains, which will be sufficient to cater to the needs
of our psople. Having given importance to agriculture and having aimed at
a higher growth rate i agriculture, the need of the hour s higher
productvity,. Whatever minimum support price you give, unless the
productivity per hectare goes up, it 1s very difficult for the farmers to sustain
in this country. As | told you earlier, the production of cersals per hectare
in Incta is around 2,900 kilograms. In spite of the best agro-climatic
conditions and river belts ke Ganga, Godavari, Krishna and Mahanadi, our
productivity 15 very low, 2,800 kilograms per hectare; whereas the
productivity in Egypt 1s 7,800 kilograms per hectare. So, the productivity per
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hectare has tc be increased With the increase in production, we have to
compete with the nternational market As long as the developed countries
provide more subsidies to ther farmers, we cannot be compstent. | am
very happy, a delegation led by Shr Arun Jaitley had very successfully tried
to defend the onslaught in the recent WTO conference. However, | advise
the Government to keep thse interests of the Indian farmers in mind.

Ancther aspect on which | want to congratulate the Government
relates to the external front We are very happy that appropriate measures
have been initated at the appropnate time by the Pnme Minister to revive
our relations with our neighbours, especially, with SAARC. | am very
confident that normalcy will be restored, which will create a very good
atmosphere of fraterrity in this country which, in turn, will improve the image
of the country n the comity of nations

I congratulate the Government on one more aspect, that s,
combating drought In spite of the severe drought faced by the farmers in
various States in this country, especially, n Andhra Pradesh, we could very
successfully combat the drought and the people did not feel the pinch of
the drought thanks to the food security that has been created. Those State
Governments which could not combat the drought successfully falled in the
elections. Development 15 there When the Government 1s doing good
things, we have to appreciate it and | cannot be expected to be an ostrich
The development s quite apparent The only worrying problem s
employment generaton The Government has to pay more attention to
generate more Jjobs 1 cannot expect the Government to be a very big
employer It cannot be and it should not be also The Government should
provide nfrastructure faciities so that the people in vanous sectors can be
self-rehant. After all, the country 15 being respected for vanous reasons
One of the reasons s our population. It 1s a very big market for the
developed countries. So, let us become self-sufficient on all fronts

Another aspect which | want to mention 15 that our country, with so many
nvers, IS véry susceptble to natural calamies like drought, floods, etc. We
try to help the wictms after the calamities occurred. 1t 15 a very wise
decision to set up a committee on linkage of rivers. But unless the subject
of water 1s taken over by the Government of India and brought under the
Central List, it is very dfficult to solve this problem. This 18 a coalition
Government. There are mare than 20 parties in it There are many regional
parties also The regional parties have been propagating the views at the
regional level and trying to satisty the people More regionalistic approach
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has embraced the regional parhes. But the TDP 1s an exception. | can say
it proudly Though we are a regional party, we have been participating in
national affairs.

Madam, water comes in the State List and water disputes come in
the Central List. Even if you want to create linkage, unless the concerned
riparian States accept it, it is very difficult to solve this problem. This
aspect has to be taken care of and the Government should take steps to
solve this probiem. | read in the newspapers that the River Linkages
Committee, led by Shri Suresh Prabhu, 8 planning to have, on an
experimental basis, two linkages, one in the north India and the second in
the south India. In fact, we have sought the sanction of the Government of
India for the linkage of the Knshna and the Godavari basins because 1,800
to 3000 TMC of water is being flown nto the sea as waste and devastating
floods are taking place every year. So, to mitigate this flood impact and to
mitigate the drought impact, we can provide more water to these areas.
These two rivers can be linked. Our Chief Minister spoke to Shri S.M.
Krishna, Chief Minister of Karnataka and said that by such linkags,
Karnataka would be benefited with 26 TMC of water and Maharashira would
be benefited with 156 TMC of water. But the greatest obstacle in this is --
again 1 would like to draw the attention of the Govemment -- water comes
in the State List. Uniess you are in a position to convince all the riparian
States, this entire exercise becomes usseless. But this exercise is very
useful one. You have to link rivers in this country 50 that you can provide
water to every inch of the land and the country can progress in a
prosperous way With these remarks, | support the Interrm Budget (General),
2004-05. Thank you
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WA A A WA TR A R & as a1 gt &, ol & Hae W RS
&Y var &, W wAtew B W a=g gt T wmew A o T R A e A

2 3d

2 o #Rh A & o o S &, S T oEEE, R d e B SR g e
F fov RE-TRE @ GRYT B R g R & iR B @ o @ ofiew
ST &7 TH JSFE TUT [ &7 THAN T BT WY §9 U1, 29N & WH °F T,
TREY @ @Y °9g T, 9F-Uad BT @Y u% Tl e fem § wudF o @
gF Wi | e &1 W deen 9§ Ve ¥, 9EYE o g% %5 v &) 3w
fFar & R & 3 e & @ o w8 urg vuv eiev ot o T
IUY YT BT IR FFAT | FEameR ¥ TW & fiRme #Rm) 2 & I am e eer
d7ev £, 7% ¢ frum Aoge | AEvEm, o feAm @ Ol &, s A #
o wE 2 ¥ 5 agersdiy sl o v &, v PR R, e g @) @ fean?
amgeye 1 Frear? o oEw mE ¥ givy, e & ange, Jo-wfeEr & @,
M Ao #Y Y & gA9 ¥ o0 W ISR @ BRI Y uiY Wi WO
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forar 7 a0 @ FERE AR FRh &1 wiet faEm |, R 33§ A ok g
it TE # | WS T F B R F aven 7 &) A oy & R TR A famme
AL A @A AT A e e @ &, @R view o & g3 o oft B g
e e @ ¥ 2 s et g @ ¥ | TS IR, 9y W e T €
fy wat ¢, wat gom &, @wt O oy AR o o wmode W ey T
gfsy, w6t # anoe ey famard oo s g gw T 5 o wW S Al €| uw
e e ¥ -2 I vur ehv ww |y & gfev B et & 17 FgEn?
75 ¢ £ gow & 799 vuar &, we?  fem wd fem e oam
| e o f¥% g9 v # 95 T G, T we aifky) e @ @
&) v W F A, e w/ier A R oaw B gen & e g

8

IoEANfy . S A, AET T o o B mar &) L ().

N e W EER O O A (..

) s woTe R (JTR WR) W Y T o R L (er. .
ot ] TEIE - wET W B T (S, .

suaAfer : Ay ot v g At v

s | UWIE | T 3 fe Ay wRta @wen €1 o &1 R AvT oty
T & | T # @w w oy Rhew wEw B gwem & Y wen W S99
¥EE ¥ AN ().

Iuwamaly : ey A, AT A F g T qom, ifdey Ao F qom ¥
-..{EE)...

oft IfT e (O W) | e R T @ F s A war a7
...(wrmE)... fraat BT TR TS S gwr # o &7

fag,
o ft faran) o forr s sipeT Ry fani o uiy W wRIS owar e o K

Y| I U & O FY W A o & forg A fF ow ndes Wity T o &)
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IHET TN ¥ T B & WA 77 Aur o @9 @ ¥ 5 fEr |/, W wE, orh
A A 7 Fu7 | O T § @ Sy @ A €1 Ol WRT W@ & | gt g
FY frorm? Rem & o it &) RER o A wfe fm A gewa 3 e
O fFaT) el waE ¥ waw g AT ¥ | T % IO 9 T & L (HET it
wd)... gifmr 4R ¥ v TEt O vt Pl ¥ salg v Y wR o
£9TF ) sy fiewm & 9m e & enfirar o o oifrdee ot & fem
¥ 99 wiftEs & e =) i 9e wd AR ey wwer 3 frar ¥ fs
T T I st Rl st vl 3o T gen, Ao get 9w s
Tl fF o0 IvaR!t 7 aRE Tun 9 Sl onfle &Y Ry e e e R el
I BT AW AT B o ¥ gafir wye Hedt R, fREr &t %W, gumaet a
Forar @ 49 oY FER 4R @ ot weheR & Tt & e oI Tog ¥ o TR @,
TR #t F o FORsiT $IF g7 A w9 B T & (g a ad) ol oy
o T AT Y T &, ' O e sy | gy Rie e gy oft & e e
E dod ol A wHE | use @ w9 9 @ o vE &, O foepe omfga A
oy Rfird w i ge e e P R oo & fRm A ¥ wE
awr fafree ¥ gafeg a7 & oy & e = o gl B A fe s, A9
FA TAETEE T AT RET o7 @ aray o 99 Ay @9 ¥ 9 e & o fhar
SH wE & AU BT ¥ A ' AT A | ity w9 W gEE e =R
..(FEE)...

Sugarafer 9% g, I o) .. (arE)..
o A NI AEIEE, BIE TR &, ¥ DI T ¥ (ga) .

Suaarafer : ang &9 § & oEY AW | dg o, X T oft 71 ek s w2
g & o s 40 fire @ &)

il A v ¢ i 1 gy aTud ¥ gae Wk AHOd g9 &
I T A BV, N AT W WEVT el §

A foroe a1 (Rh e meem, @ N F 9w 5 aw ¥ ew
TER T W agd giiFd & @9 v iR N qgied ¢ 5 g faa A S,
B RIAITr IR D IR 1w e e O &9 e & % 2 Bl
g, fev g9 o & By O el diee & B e O A Y oo R g &)
AN A G A TIHT MY L WA /G TR T TR I frwm e o
Yoy I Rar & O 5 wer wew A e W @ R W @ 3 9Ny
F FEd AR NN H1 IET I F AT TA0ZI0T0 Uy AR gl A g 99
N STA W TEA A1 TE B B FiPrex o1 v @ 1 w8 gee § o arelt
ot & UF A FT AW ¥

oft v i ey Ry =0 o wmwor
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M Ao ayg: & o P A T ol A g, AT R A g
fr 5 v Rw A0 & ameer IR W) TE Fem oY O A & fag e g,
I 7 qfwa &7

it v firg vhew ;. g @ @

oft Nevge &y : haw o, TR wEY R o S fagmo “shining
India” & I &, 9% g & T | Eorer § 1 T g

[STeramensr (210 R0 %0 2w dend= g i)

ot R 7= of w forad , aw i 99 W o oY) w9 w1 W gERT e &
"Under the premiership of Shri Atal Bihan Vajpayee, this 18 the seventh
successve budget of the Government of the National Democratic Allance
(NDA). On this occasion, | share with the country and the House a sense
of great satisfaction at the robust showing of our national economy, and
also express our sincere gratitude for the cocperation, support and
encouragement that the people of India have so consistently and so
ungrudgingly given to the NDA and to its Government. The country's
macro-economic situation 1s better than it has ever been in the last fifty
years Internationally, too, there 1S now much greater, and a much more
widespread recognition that India s progressing in all spheres of nationat
endeavour, that it has evolved mnto a stable economy, with assured growth,
and enhanced national prosperty * ¥ 19 &, 29 F19 &7 TR 9 F1 -
e i MO TR F o TRt RN o R A ) amAw I &
9 TR w1 I e &, R 7w o | o wga o g aw IR § | ARy,
# areT X T8 I EF R gets v A A E iR YIRS WE P 0F
Y g U3 uiiger sirtgees ¥ anf-anlt o Rrad Pl &1 The name of
the Report 1s "The State of Food Insecurity in the World 2003." & ag Raé
TaEt &, "Worldwmide, FAQ estimates that 842 millon people were
underncurished i 1998-01, the most recent years for which figures are
avalable This includes 10 million In industrialized countries, 3¢ millon In
countries n transition and 798 millon n developing countnies * -- & TET &
-- "...0nly 19 countnes, including China, succeeded in reducing the number
of underncunshed throughout the 1990s  In these successful countnes, the
total number of hungry people fell by over 80 milion * -- IR T AA W &
-- “. At the other end of the scale are 26 countnes where the number of
undernourished pecple increased by 60 milion dunng the same penod.

Twenty-two countnes, including Bangladesh, Haiti and Mozambique ° -- &g
e & for @ Fr 2w & oY w99 &t shea & - © succeeded in turning the
tide against hunger In these countries, 'the number of undernounshed
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1.00P.M,

declined dunng the second half of the decade after rising through the first
fiveyears.' -- TRy rA gt  MF o rg A I TN @
g¢ ¥ -- ..."In seventeen other countnes, however, the trend shifted n the
opposite direction and the number of underncurished people, which had
been fafing, began to nse. This group iNciudes the number of countnies
with large populations, among them India..." uz s9é Rud =& &, o% W
St @1 Amger A FE ¥ S B wY Tw A & 5 1996 T Uy g€ & ofR @1m @
Rerfty o g 21 o orR & Rt w TR ol oft @, A O A g

oft W g o . &om 7 sTom @ g g

NAEma g . o I/ W N A o €)1 oE A ol =i ' R
£, 3y 39, W, fF 30 9 wwd W FeNeE &g # TRE uT SHYF AER W
W graRdt R fRar o on, oo ot TR Al B oY e oY uied e e
20, afT v = &7 R T R A e A & o TwT ov iR ad
forey 5t ot vw Ty @ PR ¥ ouR oY uE T e R ¥ B 8 wEe v gan
&1 ot o aE a9 T ¥ w9fF firw o Reg ar N aF R 5.6 ot ofR Tw wRR
A, o 39 T W@EY ¥ & T 8 WHE AR ¥ T W R ¥ U 9 @ e WAT
A Trer ¥ | ET | AE sfieeT omem &7 g9 wgH T ) L {wE)...

THE AT e Rod dw g amar &)

M A ag . F, @ 7 7 @ SN FEEg g w9, e
woom g & - ° This 1s what the Finance Minister has done, here He has
forgotten that he had presented the Mid-Term Review in this House, which
indicatad the growth rate as 5.6 per cent How does he come to 7.8 per
cent, | do not know?

A, O, 3TN I A EE A WhR ' AE A = e &9
e A et ok off? 44 w®ATI Aol F AR /A FTIAOR N R ST
MY TAR QWIS FT IAEA, FSAR B WISH T T, oIST oYgT I qyr
AT ¥ 1996-97 ¥ Ag © Wt ey of am, o avew war ¥ e, 99 gEg @
WEFF a7 99 9HY FANT WSEEE off 499 1996-97 ¥, M / 7 €T UE,
211 AT <7 et &1t 39 W AN 8 WaT U Bvf, Ry e & o wiw
¥, ifF R o f fram i 7= w1 T @ 9 e fe R @l @
WIRE Y of aF o Oid ¥ 39 &N @ oW I 8 3w B 9 9wl 5 9
w el 5 T v &7 Wews s owigr w3 fF fiow e /@ ey 1) uw

* Expunged as ordered by the Chair
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4.4 T T, IR wWHIRE PR w@r ot oo 97 fiva e w9 dswE
182.6 fiferer T off | o oY srepa TR ¥ P oft ) Qe @ &, e S5 S
T & 5 e SR ¥ W, ' 8 "oar & T anaHl 8, & uear & &, afew a9
aE 99ET 5 of 1008 ¥, 59 WOR ¥ oM & 9 ¥ &V 94, Uiy aF Ir fred
TS A B NS HH §aT ¥ v g maT F wmwe o g v, WS T ¥
o aF &X gAY TS WISHF T 8 @ &, afew Mew § A 79 1@ &, wWew
AWE FA AW E?

W, & A w9 W@ EeH ¥ g U segnd ffwey wf ger ar &
IR qE qar T on 5 viiwenw MewRs o9 B IO &, T WSS #9 & 1
t ¥ 95T W T FETN IO EHT 6 PRI IX W O 79 &Y goT B
st wgH & R e dewe Y gar €7 SA@ Wigqw T om| O 182 6 Rfw
TH P g A IR AW AA A & fF 8 Wi giswH wWeT gir & @ feae
T B 39 WeeH £, 9 " 9 U of iR W Sfier addfied
I §E fer arft?

W. 96 A U gud fave gg gem o1, dFe = aw| 'R uftaw
T ¥ aga e &1 uw frad 9w @ 95 Al aeh &, oftew ge &
sy iR F R fra e ot foeYew gom ¥ e i @ 1943 A g
ar fEay s, R ok g gaml 9w ww £ & w dfter o
afedl wn N Vgare? S BET TgAE oY FveT §F o ot 151 $ouiio
X 39 99, AR BW 8 wWaT My ft aer ge, W Ffier g faeferd anh
150 HOSfio| ¥ MY Mg I B, EW WiET W W ¢, WvET T I GHd

" fraer o9 w1 @ ¢, frue 9 o vy

AR ETTAT we et ¥ qRew aw ¥ fr ewd fow ¥ v P
A & A ST w S e aotd of dov gw @ ¥ 5 g e |er A
gftrad g7 83 o Al f, swar ) v I @ A8 FR 9Fq wfE wnfa
T gl 8 & B aivAeys dey & fab 9 wftee Oawrmee & o o
91 uftve YreTgdT s-afotTESe daeY ¥ ¥ a9 IEET TIeT fray w7
JiEve Y9 ¥ T Rufy &7 IweT te v tede & 5 eoR & o9 e
TR YRR ¥ OWT 9 ¥ WeW § ¥HI¢ 99 g 3,91,00,000 R
RS At @ " o W anf zooz @ PR, W 9wes 2, O
4,20,00,000 @r @ ¥ o RS dAdeY ¥ @ IA-FEEEAT oY &, AU
AT &1 G gHT T8 AR - 3ivgee R A 78 w Suore ff & @
3o gamToh e G wvd Wy, AfET i geiEa g s 2| & T e @
Prare smaer % 281 g, ot oy off M v AR W O YR Rgpede w dow S
ET M1 30,000 @ # Yfeder Avft ¢ off AR wEr T an T o} 7w W

* Expunged as ordered by the Charr
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et 9 Ve B aed &1 " & e | dwnd e ar? 3 R at e
¥ &, gAY A oY ofl, T A @ 7E WeR ¥ wie 27 30,000 Awfror ¥ R
free A A Yrd RReT em? s Y T T ¥R R, TR 3wt wem @ &
#eA . 75,00,000 AT ¥ 99 AH F v, Rpede F faw s SR wind
WY A7) Y AT T TS & B wy oeg &1 anw & R &7 A W RS
T oY, S g M W qu & & fag R @ owdt @ o ¥ e et iy gwn
e & de douew B, wolfrae B, ol oty A W@ R AoR 2 w7
&1 Iy @e @ Rt ve g BNt &1 o IR Ay ¢Er o 9 R R
T &7 dde 3 Wt o w98 @ O Iud T & 9w, St & e
st T T e ¥ oy @ T 87 foe o e, & AR & W @
¥, e Taeade ¥ fay, gmw & fro Y ofiee 3R o, 99 3R R ufy
e 30,000 wOF 2 TR o &) FE W DO F AT F? R FRARAT 6
Eoar g A @ Ao o A & FFAT TRREAT ITW 1T &, S99 WER A
g e 7t f &) Ry e ey &, S & W wee ot 3 6 e ar ek
¥ A 36 gfer &1 O W B Ry efefee &9 g & vhaw oft, @' fiew
¥a7 g IF ¢ AR A9 O ¥ wgE ArOE B, AW gR TF odreT wHsn AR R
When the House 15 in Session, how can he announce tax
cONcessIons? T 7 HITT TARY HA & v arem Qv fran =1
TEH F AU, A @ PRE Y F A7 e S fEwr| g 99 39 WE &
TAN BT HATF UF AefrdryT R R gel e aie & fev oo e @ 2 6
7z I AYH FT teweTE & S @ o UE 9w 9d g 9ot & A
10000 I T H AMAGE NI wWge 2 arg D A am &
TN A AT R - Afew wogR, MY F R, worR, T, IR Tages -
ITH! FHFT ART TEUN7 TEA FI? HIT A BT e gewg & AReT &,
O 3 W & fed 16 Sad & W fWnew R o1, J9E Iwr gan? °F
HTw W oarafe 3 9 Rarl anual i e gewy @ St aefie ¥,
oo e Refrar gee garesl o § O T 9, SN o aree By
frot witer e e 9% B TE? YOTIR o @i A seiw 3 iy @ g,
Té) o Sy AT g A, w9 A oy v R A frmeR 49 8 "eA & an |
A qagy v s 5 9a@ # freht w10 o e 95 g€ & ... (waum)... 97
frre dr e, o1 AR gU A (s .. Rive o a1 # 40 per cent of
the small-scale industries have totally closed down eT ¥ TR frerm?
FEA AT B G wapam am? R e I I M A g B
hem Sft $AFRR ame &1 A% Ao & @y, S Uil & aremy 3 S e fewm
t for gomea 89 W T MRET 7 d@rd@ew *Feel-Good® atelt| wie Whe seRira
T AT TO9 5 ¥ BT A R o & anr o) 9 dare & 9w “Feel
Good® aYat api?, TE & ft AT =g

SHRI LALITBHAI MEHTA (Gujarat) Wil you please yeld for a
minute?
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SHRI NILOTPAL BASU: No, | am not yelding? § fice =8 & &
Z| A HiHd Ay g9T | AR, s o, 7@ ol &, Fmd o aga TEde §,
a7 3wt Aifse

weey, & oE v o 5 ur U P} arar ¥ g gnky w7 &7 More
than one bithon dollars ot B Tawdw Rered & 77!

SHRI KAPIL SIBALL One hundred bihon doliars

SHRI NILOTPAL BASU  Sorry. Somry. Thank you for correction
One hundred billion dollars FE®T AdAW #4T 87 TO& fay gwar e s 2=
qear X7 B w5 of Y T @ € A T R T e r i W U T &
v 7o Bl Red Bra @ 87 39 89 3 709 o @ 39w Red fad &
which 18 an extremely high rate of borrowng ¥ frasY o veT &7 &5 & =y
amar 87 A A e W@ A A7 - R TR, R AdTl 7 FERT gEba SR
I #fee, w1 18 98 o Jont Parhamentary Comimittee on Share
Market Scam W #M a1 ¢ TR & ot a7 § Prad @@ & a5
a1 wrEeT A &, &9 e Ad &1 o Sl & I gEeite e o AR
WAt i AR R e Iw v A 5 . (mEE)...

surrany (4 0 H0 qdd) g of, F9 wEny A, e FWT ORI 8t
ar &

s evad 7y . 7Y uieT W wg W 2 Afe| T I | gE R
Hmor v, ST W@ ¥ ure @ e &, we 3o &, e AT g & ARl & o
TH BT W, # A suEl gHy 9E

HElTY, 7 Tof AR & A v @it vw w1 F, UF F50 Refiance @1
23,000 FRF TUC FT o1 1, TATA T 10,000 FRIG T9¢ & AW 31| W1 a9
WAl & 1 A goft FoR ¥ f FmY & A feel good WEgw W W &, e
FF 927 74 &) zud U g9 8T ¥ 5 o fed o A € A 3 10 ufeem W
T £ gafie g7 g W I B gt w1 sEEw o R 2w A FE Homir?
A fa w=R aE saRw oo aF | e @ o ww 9% & % 50,000 crores
for rural development. 50 g9IR #xIe THRLFER TFadc ¥l fied o #
frar frar v@ o7 3o faw Y eoT @1e, ok anft i & o &7 9% wvEer A
FIen T & fF i oer @ ae? WRER 09 09 o1t E svh) fiegys
F qa B 5 arb AT TF BB TR aga @ qdE wert &1 s A
¥ £ ‘'debt swapping', VT F) &7 ST & & Al FV & I0F q58 &9
o w S & BR N7 Avraw e AT e, wawe At o ¥ q|@ 9
A7 Tehie #1, ®e e o1 77 I o TAR dER ol dua oA A @it
AR ¥ IUPY 2AT R HE o FEE) P TG £, FRURE F w9 & oar
JUF ww- NOTAER0” e uv =T i, frart & T8
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g Iy 7t aar qEee a7 e R (30 fodo S e e
wie A FY

o Nerow ag TP AT, &9 F @ ¢ F o e 3w difug, #
far Tt & A Wer g s el F e R Ay waved M
Gles g A R & T oeon &, fRe e 27 - w6 whmat @ g
W F F W fram e if % 14 T ¥ 9 ' W I/ET W e 8
I FOH BR 4 & O 6 W ), WIEA @O & @t 6 WAT oY aw
faarT @R s, wler 9w wYm A IEF ¥ 14 YT 99T PRUNT, 99
flogaoamo, st e vt St Y @ fF &w A A ¥ 5 framt Y 9 AT W
Z1 @ E A 10 ard et § 8 T & E A w9 afdae s
¥ oM fFg &, ham o f & TR 9m, &W AT 35T R @ 21 w9 4 | ofes
Y & & ke a9 & fav vt 91w & oA dAwx ofEn
18 WA | from fagr s 87w Ad & el firm wmr & W ol fva @

wi " frEe g IR &1 aE A ool g diwd 2, aw A @y & Qdoert & s
tAR s or o I3 W@ € fF R 2w A gt &7 aewE & T &) wEn
AWEH & M TE TeEEE AN e e Y |1 F v o et 8
T A A T wrl w9 72§ e A7 a8 At owew onfaR & IRTnw-
508 IEH REMINR-IR QG E

" Our revenue collection in the penod 1998-2004 has gone up by
about 83 per cent, our capital markets are heatthy ' #ret f¥ Fftew
& ot &t FRURT & fraw dwr frem 7 ° the UT! s a market
leader again °

Y, g3 Ay B & 5 " quA0AH0 F JOTH0-64 H aMgH W 4w a4
e Jer gan & & A w11 7 A ge v AE st ar-aRe) et
w1 ier AT M) ag S TE Y AW o A @ E B arke Y @ T i
™ T gu ¥ vR adwfemt 1 g a7 T "y R Arbe 9% e ¥ 3w
WER T I7 WERHAE &1 1996-97 % T WS I8 W 91 AN B WA 7
U9 IE ITIE GR YA 60 WH Ued A VHE ¢ IR g or W Ffler RAfafd
W of F IEW UF e gereh w ¥ | IR ow 7Y v &1 Mg W 2w
AT contnbution of ndustries in gross GDP @& ww 530 &t #3 gU &, Iaw
YT 7SR & U a9ud 50 Ao 1 weed il ¢

THE VICE-CHAIBMAN (DR A K PATEL} Please conclude

st Ao &g a7 7 ofics TRvEdT FeTU Al I8S Ry
AIFT EFE FAFT TIAT BN | oA TR TET N W & g 3 g o o L

' Expunged as ordered by the Char
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Foage T8 Far! dww ARG Yvar R w9 & goem g O ol & o
M orE A T B At @el ) R wd firw s ¥ e i ot
o @ 4 T P TET &, 3 09 ¥ o wew @ ¥ | o wrvreroft @v Tk € R A
qu &, 3w Fm 95 e ¥ | g STewT Wosered Rud 5 e 124 & TR
o AW 127  TRR W AT | TE €W qearr i &, 29 T aaeE Y O,
India 15 not all that shining

w, ey & Rrraagds & ox o o 5 4R AfRwe W
S o & ot ofaiRes aww ¥ 3w w0 & A A g F 99 T b It
A A f T g2, o of A At g

IUFATY (IO WO O w=RF) . I | AR v @ gRaT e d,
It should be expunged

it = v Wi (ST R . Wl Suwsra of, f SR A
#7 fav =Y ¥ e @ gem €1 A uwel oY 3% 9N et § B 3w wew X
Toe FI gira, wfEe o7 swEew v &) awre # Al Toe FE aE A
AT A9 F an 37 & ST O Y o 4 E ] (). g, ' | 98
# gt @ o1 Yo B A A A IHas sfenn @Y o w5 A &, ST HuEny
AT T ... (W)

THE VICE-CHAIRMAN (DR A.K. PATEL} Please don't disturb him.

it vy ey BNE . 3T o a9 @ Awag ¥ 99 R ey T @
W 2 49T o AFUS 9% & fF We WX # v fram-feoe @ & 0w awie
T fF 3w Y oFar o frew ¥, @ ot ¥ e 3 dE g A a9 v |
g At TIT T TH FHES BT 1 €W P A AF 4O P SWHR AU FAC
gt =Y aAf s B¢ 0w 7 ¥ 5 o o P8 ge ¥ <@ &, I B
frerr AR 75T 2, S F I 98T 3 v o Rft gl & SRT X
T &FT 991 T ¥ ) Rufy 7 ax $ gilee & & off o T weue ¢ 9w
wepae Y W AT TS Y W

ITEAERT WEIGT, o A ¥ f 77 wa w A7 o G = oA B Fw
w2 & & o wry TR ot AR 59 A o o o & B we @ e
=& 2wy, o WER 3, I8 womn A 97 Yo W R 5 7 R vwe g
2, wafd T o 1 o) g% wawen ¢ AR Rl dwe @ fufr B,
i 9 fRefy &) a1 P e @ B O w w9w | S g I g9 £ afee
AT G IR W ¥ 59 o ) FEdh @ ¥ 5w gl g T 8wt
W QT g AR o ot wxa T @), 99 weA # R11 TRH B it aw
A ARl o Wil FEch vl &)

* Expunged as ordered by the Chair.
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IUFIARET FEred, # AT RE wl A F owww F &1 1 @1 $9 I
wO =Eer § AN fowET & e g -t e & R aRie Rers dea
e & TR A @ TE T T IS -9 eI §9ET oF aorifae ueg ot @
s ot Reme waer @ wErTRRrT @ ax gunl w9 A e 9@ we o
T IR A gy & ared e wEQqel ¥, ¥ afrrd wnm o, oy w T
qFaF T ARy @ wi & fAU U gem A 0 R Aew #) a@e 10 ¥ g
W@ FIAT § ATPT T AT "en g | gy gHiew wean g 5 enfde wmawn &
g T A § & ared RY IR &, ¥ Aol A ¥ 9 2w @ Reafa @
e & AT AHaT garRaffl-4.4, R Rufy v B o o & goareift
diga wm w e 5 o & fead am Pftgo e o &7 @R,
AT, i - = W IEd I 9 B | 97 o e & wra g v 20
IR 6 44 WA o gEreify el afeT 7F du A ot wwe v w@wa &,
var &1 T @ YR aone & SuTe 3w # Rufy B e B s 81w
TR ¥ IO B o T A wEEy & F gt anff aawen R
v @1 ydE afda - a e B woge 8 9 @Y JEn e a8 -
8 A

70 ®UT A TRIE F &, A R 70 BT AN Y W IR &, Imer 22 wfe
& R, owd e T P aan) R o

T €, I9 Ia € fewwm Mo ¥ o™
7 7 oW TweT A, o A ok T dt Y e R, e g et
ITET INRT R A FAfew w0 @ wod Wy I N 3 AT feam w Fn
B e &7 o 22 wfvew aeew W IO OO IMIET @ TET § S9ET o 3
F I ¥ 70 FUT A B F{ A0 @ET femw Y7 9w vorgt e o B v
THRT amor PR waw SweT W &1 & oW uEw £ R wwer ¥ WY ame’
fay &, S wdt A &Y w fig v & fF g 2w A S 70 Wi @ wiET |
frerdt o &, O A9gy &, 9% Ra frod w9 & §7 A snwet Y e gr v
firg 7T 21w wf ok Awh & A w5 o e @ Rufy &1 o @
I IES FY iR A L, T w1 @de A Efvma 7 ol @ ek Swe
FRor U ¥ & I wae ¥ R T ouw @ Ree & o) oo Aifde A
fa¥h, 7z gEwr WA T weh ¢ gufar e A Rerfa 3 &1 Ream & e e,
3T W B ot & 10 wltreer ¥ART i R o g F1 99187, §W WHW A TE
LEapif

(vrumafer wevew faria go )
IR FAR #F TUC &7 @9 FHRE 1 hF w A ¢ Ry, 7w @ @ R aw
FAR TS O Ry o, fdT fram ot 7 Rur ok o s g & o0, aw o
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f51 raml 1 e grar &, 3 @ e B w AR dw ¥ owf fearEt &Y
WeR M eI At s P oo mE ase e & f
frar @ uat AR =1 o T Tw oAt &, S ST vy A ¢ O S el
o7 WYaR it s &, 991 e aF gifee o) ol & B ar wela ger 8
HET e e &7 a9 @) owa ¥ T Red ue & g A ouw F e )
e el & fF o Wwen ERT welr gor uifie far srar &, avew #1¢ e
T wEd B a7 W o @ w9 T Al B e W - e et
F frerm &1 ¥ Rafy ¥ &7 I 2w A ok @ Y ae? v ARt o g
aFet A T AN v A R SR dmT ¢, sIffF ST A At W &
YT RM - R oW A P i s i h sk a
TF TG WO o A & Vo 2 Ran wan, fig w7 € & gl dar g
Frdrdwm i dT A w Ry? Ff & a3 F o Rar? ag s &
& Ro? w4 3w Rar? wwardt guit 7 o7 Rar? el ot Bar? e @
AR AR TR | I REw X w1 waew AR T fan 97 ARe § 1%
4 faaw Ry & s @ 37| 70w, $9 R ¥ e w9 B £, 39 @l
) i & AfF g 77 FR 5 o U oS R o A & SR & faan
&, fepa veen © 21 ot o el gew & wed T8 & o A8 R 8, 2
g o & - @9 4 &7 § I8 @ #Is O¥R @ A & Ao far &) @y
FurT I 77 B 9 @ ¥ oY IEm ¥ AR F @ s s 3w F AN Th
T gHET @Y 3¢ aY 959 ¥ uw 9rvw € A . (SrEur)...

seaRafon zz * v 7 w2, = Ad &, o€ T

Mo N daum d S ar e g v &, aE
% @ & | A9 el aofde o1 = forr £

Mwmfy § v W wer 2w gt aF o wE T L e w
sfi v vz A Afrd 3 Bl afea @Y ¢ 98 B
st oy TF e Iy g7 A P, 9F et A E)

it var v Al aaae wEwl @ @Y Iuh @ Rafy ad s &
frar @ 9y FE & 5 9T B9 P I & - ot dvrg R &1 A e
A &7 oy T 3 tFe T & SurT W 21 2 & Adt e w| aga
@t & g Q) v oHE Erft TaY, @) ves At &Y g S ot ween Iadt ad
&) e wvom o Roe I A B B A fraw W o dar &, 9w woEw
9 gfma @ &Y Y@ AfFT g ot 9 A gan & R onh @ wwedl o
flaomar g MR weR smae R e @ e e 4ot &

* Expunged as ordered by the Chaw
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IR R A mAisrREBoMMmMm R sse @ e
9 9 uim v & g ¥ & ony o7 % £ AT & agw fif¥err wo @ wear
g & o v adl & Sagh % 3 wm R @ 7 B wme o Ry &
iy & P g of 37 ¥ 5 99 oHA $ T 9T U@ o awde qen
a3 Rt o Ay A 2 ¢ & T or ghftaa @ 5 aw wels e guey
fremmmsa R gy w wrdi d I w PR AMm AN aw v & % oo
WEHR Ft AW g @R e, IR R UE AR fm s F Rt Y ar @ ¢
F ol #% A F fFAE F T @ g Al &9 O 99 B9 g9er | ™
T, 7O B v A & vl u e B R ag & 9F | wEn ¥ 2 anw
IGH U TH FXE A ET AN & A T RS € ofR g ww e & qr
£ At A Yo o o gY O, I ol o w1 €)@y gt f e et
At T AR Y R ¢ R g se F f&e onw uF FEd € 5 ' Sy =
7 ghar 3| wren S8 ar qf &1 Fow o X A wwn Ad & e I
7 £ 7 % for W amfte &= Y g A, a7 o9 AW uewy o % £ 9w
S 3 W X # a2 Surht &1 amd WR AR @d Ryl we 2w ¥ aor @
HET Y TN I F) W &g IEFT WS GET AT
AR EI N aed AT AV g & Afrw & s &
o g & ¥ ¥ Al Wew ¥ o sned Ry &1 s W
M weagyl ek & 98 ggm AfFT o ¥ ug AT g 99 MW TR A
16,699 Iz Frdva & i 22,081 g & foed waw A 11,002 g & MW
B30 FZ FI U@ A 71,091 g E R 83505 ax K- N uhga &1 A oo & &
ared & W g A F| T O TR A gSN of Y ERd R i 238
A 7r O O & e & W TH-aNE d@ 99 ¥ 3T &, g & o amaE
feramm &1 FaRT few ursT JorT ¥ e RRaw & & o s B | gie o
ST /A 12,14,15 TG & Ha 77 £ T A s 0 A gy A, @ RQuR
BT & H TRERY ST Al @€ Y A Ry &l paw a1 v Af £, X aus &g
# Ry &1 @ 00 Refy & siuer a7 amar 2 B &9 0F HNT @R arg i Y
domr e &, gF faepa ww % s aran aeeT &) oF A W wear § R s
7o o1 Radl o1 go s e of =@ & wed @& @ ¢ uF T S
-at g 7 7@ ¥ I ot oy AR X E A aE ot anua o &) 9
-5} "I | wW 8 e & H el @ e o At el & | e e
AR H G T gan ¥ A g & 9 A w=h-ow @9 g @ ¢ 97
Fefl -UFhl W W IR w14 Row o we £ I TU W AW fRar ¢
AfpT AuR A gfie | e A 7 w1 w71 Rar &, sy 78 Ay aferi

M, wore & @d wne g AR Yo A gw @ @ ¥ afr wE bt
FET § . TF O A€ aqrur &1 IEN off g S Ao @d # aREe ar
¥ a7 f 75w FW ¥ | A g amE@orTT ¥ s wEt f, R-amaomre &, swal
T AT G TF ¢} 13 WRE, 50 IR, 71 BTG IUY & AT AR @
T 2, AT S fR-sroera el &, 37 32 SRA, 23 AR, 63 FNS ouY ¥
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a1 799 Ay AE ¥ a1 R 9w AR e Q¥ B 9| angst s @t
ar o R F e TRt ¥ s o AR-smitoee wat &, a% TEw agiar
¥ AT oo T 9 9 T uea ¥ 5 w9 o & o W wWew ¥ ad £
BT W T R AT o @ a0 | AfeT Y T Nt 59 a7 e
@ &1 oy TE 4w wET ¥ INN? UF T AW W AWERE Tem A wdf o war
7€t weren % a7 4 FEf § ag? Ay FEw Forwe F o, At oY we A
¥ forg, ¥ ardt it o @ | 3% wga & aqfie ¥ TE Aeda v awme § i ow
A= B arderEr & | AT gore A wiEme o oY v @ 9 ¥ S o gt
¥ gt o a8 v ¥ | AREar o S wEw T @ )| e ooie W oE w="t
Fx 12 &, 7 o dieaw, IF gar ¥, 39 ¥, JwErt 4 e i B4 ¥ amen
a T ¥ 0 Ry R smo Sledm T fRw o @ €, cudt smdemm R @ F
MY IEE T H¥ W T O age I |y I A 1F ¥ e mt F =
e & % o agelt o srawt fiwr e @ 2 g wEd & R e o we
B T I W ¥ IR T wET FH Tor "eT ' of st o e
e, gz Pfga AR 4fF smawt agfemr srdt T &1 siro aggel B T o €
A gt 9 B & IRV Fften Wy & et o Grer w3 AEET, # Wy
T F AN X oY wET A &,

sft wamafey ; amueT T B @ )
sft v viww WY ¢ A, & o ara P s T
st iy der ifor, aw At

NI It s o A EF o Tf Yar &
N da g, N e iR H I s gR W& M agr @ &
3 s uRAR, T Wit T @ &7 ¥ WIS PN @ I sy A9 F e
fadry w7 F s gy g Y A, a7 T 6T TN &7 NG P o W
g orov dr 3l urg, v, W 0% qRaRT F &, AfFT o o aw g frar ¥

ey 4TS iR doTd F T T W R a9 FEd £ oow wwe e = A
g #d &) a7 9d v &, o o § 67 #7 sew g AT @ 9
fewrm T w7 gw B, dora B Fer weER e o wger i oW v &
ot Y s Oy wer @ 0 g 7 oY e | 3R ge @ i) ¥ | e e
A, smuwt w0 FEw ¥, ge @ @ ¥ [, §iv ov @ §7 wanfy Sh, # zod R
i v g ool tw T o & & ow =of & 7@ g & o W Ao A
Fwa gedt Tl A o FOf &, IR SHH TIHT WAL TgeH Ten A - I
I g e I R & B ww Ao, I ¥ oofiv g uniEr oy, @ e W
o oit-aga wfadt & 0 I O, 77 @ 37T o @ &, o oy o w fvy et
§ X W ¥ N aw g7 Ry die v #7 ol 78 g A o AegE oy < &
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TE AT T wEYR w1, VI G aet B a7 Y P oY, 3w o o Y T
o ¥ Faafy o, sEfRT & 39 d|reE o AR weor g sy aoeht i
FHA K | gerarg |

SHRIMAT! S G INDIRA (Tamil Nadu) Thank you very much, Srr,
for gving me this opportunity to speak on the discussion on Intenm Budget
2004-05 Fust of all, |, on behalf of AIADMK party, welcome the Interim
Budget for the year 2004-05. Sir, this 1s the nght time to appreciate the
Budget when 1t has gwen importance to 'Panch prionties', that 1s, enhanced
empioyment, and eradication of poverty; a second green revolution in
agriculture; mfrastructure development, fiscal consoldatton, and greater
manufactunng sector efficiency. | welcome the extension ¢of the coverage of
Antyodaya Anna Yojana to furthermore 50 lakhs BPL familes | request the
Government to come forward to give full financial assistance to similar
programmes implemented by the State Governments with ther hmited
resources. | also appreciate the Government for the added allocation to the
tribal areas under the Scheme. | also appreciate the Government for ther
decision to upgrade a medical college in Chennar to the level of All India
Institute of Medical Sciences under Pradhan Mantrt Swasthya Suraksha
Yoiana. | request the Government that these measures may be taken up for
implementation in the present financial vear nself. | also appreciate the
Government's nitiative in lowering the rate of interest for the farm loans for
the agriculture purposes, and liberalising the mortgaging of the entire land
holdings. | appreciate the Government's proposal for the special
premeohonal campaign for Self Help Groups, which 15 very much useful and
essential for the women sector. Sco | appreciate the Government for this
special Scheme, In order to revive the Tea industry, the Government has
come forward with the revival package, to prowide Special Tea Term Loan
repayable in five years, which 15 also & welcome feature. | welcome the
Government's decision to constitute a National Cattle Development Board
with the appropriate budgetary support | request the Government to
provide full financial assistance to the State of Tamil Nadu where our Chief
Minister has faunched so many cattle developmeant schemes So we need
financial assistance from the Central Government in this Scheme The
Government have now decided to set up four global standard international
convention centres through public-private partnership in Mumbai, Delh, Goa
and Rajasthan. Here, | must menton that we, in Tamil Nadu, are having so
many histoncal places, historical temples as tounst spots, 8o | urge upon
the Government to come forward to have at least one convention centre in
Chennai Sir, this is the requistion of the State of Tamil Nadu that the city
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of Chenna 1s facing a major water cnsis. At present, storage 15 the lowest
as compared to the last 55 years. Now, we are having very less storage
Recorded data is avadabie in this regard The Govemment of Tamil Nadu
has submited a detaled memorandum regarding this. The hon. Chief
Minister, Puratchi Thalaivi, had written to the Pnme Minister and the Deputy
Prnime Mimnster requesting assistance for Rs. 700 crores from the National
Catamity Contingency Fund to tackle the cnsis Immediately, the Deputy
Pnme Minister has announced that Rs. 50 crores will be prowded wibally to
tackie the water cnsis in the metropolitan ¢ty in Chennai. ...¢nterruptions). .

SHRI NILOTPAL BASU- S, for Kolkata, thers is no money for
water. But immediately after allance, Rs. 50 crores have been sanctioned to
Tamil Nadu

SHRIMATI S.G INDIRA  The water cnsis 15 very acute n Tam
Nadu

Mt A ag o 2w A, 3 S 72 e £ avan & o s
FT AR T8 T AT O AgaifeeT ) ad & A= ¢ . (s

SHRIMAT] S.G. INDIRA  Sir, 1115 your duty to raise a demand. You
can claim. We have clamed it and we got t. ..(zam)...

£ TRy - Ny oW AT @ 4 v o T Al . (EEED..
R0 W0 N0 1T+ A T wwer F A Ao T L ().

ot Tl AT s wwer A A N ) afawg Y Bier @ Saer
g a7 v | a7 S T &

SHRiI NILOTPAL BASU t have no problem

SHRIMAT: SG. INDIRA. Sw, in this regard, our demand was
Rs. 700 crores, but only Rs 50 crores have been sanctioned. in the city of
Chennai, the Chief Minister has taken all steps to ensure the supply of
water. She has issued necessary structions in this regard They are
supplying water to the metropolitan city through fomes and a sum of Rs 60
crores per month 1s being spent for this purpose But only Rs. 50 crores
have been sanchioned by the Central Government Our demand was Rs. 700
crores This 15 for your information, Sir A Central Team should be sent
mmediatety to0 Tamil Nadu to make proper assessment of the situation,
because in the metropoltan city of Chennas, we are facing an acute water
shortage, even in thus season, and if we compare the situation which s
obtaining as on today with that of the situation which would be there in the
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months of March and Apnl, we won't be able to tackle ttug problem, There
has been repeated failure of monsoon In Tamil Nadu in the last few years.
{interruptions)...

o Ty W & arl R L (srEeE). .. smeY T e ureh O @ g
¥ ge fau)

A Neow g o A R sgm, AR AR @ e @ e E W)
AT ST, qRY FeraAT™ Frmi

sSftaoaiy Sk, HF ¥

SHRIMATI S G INDIRA. The year 2002-03 was extremely bad,
which led to a senous drought Al the 28 distncts in Tamil Nadu, except the
metropoltan c¢ity of Chennai, have been declared as drought distncts The
Centre provided assistance under the NCCF, and the State Government
took up the drought relief works throughout the State. The sad drought
rehef operations have been well appreciated Now, in the current season,
the south-west monsoon and also the north-east monsoon have faided In
2003, there has agamn been falure of monsoon We are also facing a lot of
problem This 15 a very serious problem Agam, several distncts have been
affected due to the falure of Karnataka to release the legitimate share of
water to Tamil Nadu The people of the Cauvery deita distnct have been
affected The hon Chief Miwster of Tamidl Nadu has wntten to the Central
Government regarding the drought situation prevailing n Tarmil Nadu A
memorandum has also been submitted for relef assistance of Rs 1584
crores and foodgrains of 108 metnc tonnes to take up the employment-
onented works | request the Government to immediately give the assistance
to Tamil Nadu to enable them to take up the drought reief works,

The problem faced by the small powerloom weavers 1S very
serious Here, in response to the request of the State Government, the
Government of India has exempted the powerloom sector from payment of
excise duty for the first clearance up to Rs 25 lakhs, if the annual sales
turnover does not exceed Rs 35 lakhs But the Chief Mirnister has written
that we need exemption up to Rs 1 crore This request should be taken
into account  This 1S our submission

Sir, there 1s a senous water problem which 1s being faced by the
people lmng in Chennai and other metropoltan area It 1s a chromic
problem  QCur Chiet Mimster has also wrtten Chennal has no relhable
sources Desalination 1s the only option because there 1s no cther source
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for getting respite from the water problem. Desalination has high operating
costs. It will be difficult to set up the project at huigh costs. Tamil Nadu 1s
not having much finance It 15 estmated that a 300 MD plant will cost
Rs.1,500 crores. The capital cost should be funded by the Centre It
should provide a special grant. This 1S our request. This also should be
taken into account while finding a permanent solution to the water problem.

Another senous problem in Chennai 1s the emergence of slums. In
Chennai City, slums are found on waterways and roadsides. So many slums
are there, and the people are suffering a lot Slums are found on the
roadsides. These slums have to be relocated. The Government of Tamil
Nadu has made a major effort. However, the problem 15 very huge. Nearly
60,000 families have to be relocated at a cost of Rs.1,000 crores. The
present Central Schemes like VAMBAY and NSAP do not provide adequate
resources. They do not satisfy the people. Just as in the case of Dharaw
n Mumba, for which the Pnme Minister has announced a special grant of
Rs 500 crores, an announcement should aiso be made to provide a special
grant of Rs.500 crores for relocating the stums in Chennai. This 1s also a
very serious problem in Chennai.

The Government of Tamii Nadu has also requested for prowding
support to restructure the pubhc finances of Tamil Nadu. Under a scheme
authonsed by the Union Finance Ministry to permit right sizing of the
Government and for fiscal adjustment, the Government of Tamil Nadu has
requested the Central Government to provide additional market borrowings
and grant support in the current year Tamil Nadu has undertaken fiscal
reforms to set right its public finances. | request the Government to provide
additional market borrowings and grant support to the Government of Tamil
Nadu for undertaking these fiscal reforms.

There is a serious problem regarding excise duty exemption for the
residual fuel ol. Three Independent Power Producers are using LSHS for
generation of power. They are given some exemption. In Chennai, we are
hawing three IPPs, namely GMR Power Corporation (P} Ltd. located at Basin
Bridge in Chennai, Samalpatts Power Company (P) Ltd. in Dharmapun
District, and Madurai Power Corporation (P) Ltd. n Samayanallur, Madura
District. The excise duty on residual fuel ol 15 lewed at 18 per cent.
However, exampticn is given for those IPPs who got permission under the
Electricity Act, 1910. But the above three IPPS got permission under the
Electricity (Supply) Act, 1948. Hence, they were denied the exemption.

76



[5 February, 2004] RAJYA SABHA

However, the IPPs were contesting for exemption, and no payment towards
excise duty was paid.

Howaever, it was clarified in the Central Excise Notfication No.6 of
2003, dated 1.3.2003, that the exemption of excise duty would be extended
to the IPPs which got permission under the Electricity (Supply) Act, 1948,
but the exemption would be granted prospactively, /ie. from 1.3.2003. The
IPPs as well as the Tamil Nadu Electricity Board were requesting the Central
Board of Excise & Customs, New Delhi, to grant exemption of excise duty
on LSHS procured by the IPPs for the period prior to 1 3 2003. The hon.
Finance Minister has mentioned in the last ine of paragraph 36 of his Interim
Budget Speech, *| beleve that a sutable legisiative measure for
refrospective exemption of this nature should be considered". Qur request
is that exemption should be given prior to 1.3.2003 because if we get
exemption, we will be benefited and we will get exemption to the tune of
Rs.225.55 crores. It should be made clear. Though payment of excise duty
on residual fuel olls procured pnor to 1 3.2003 was demanded by the Excise
Department from the IPPs, no payment has been made by the IPPs. If we
get this exemption, we will be very much benefited |, once agan, welcome
this Interm Budget and the State of Tami! Nadu needs all financal
assistance for further development. Thank you very much, Sir

SHRiI S. VIDUTHALAI VIRUMBI {Tamil Nadu) Hon, Charman, Sir,
due to political compulsions, instead of dealing with a full-fledged Budget,
whether we are wilhng or not, we have been forced to deal with an Intenm
Budget. The Government expects that the inflaton would come down to
4.8 per cent of the GDP from the budgeted 5.6 per cent The Government
expects a revenue deficit of 3.6 per cent. The Government expects a GDP
growth rate of 8 per cent. The increase Iin the interest payment will be 5
per cent The Government expects a growth rate of 12 per cent in tax
revenue. There is an increase in the tax revenus. The reason for this
increase 1S the payment to the tune of Rs.11,000 crores by the corporate
sector. In the excise and mcome-tax areas, the receipts have coma down
by Rs.4,000 crores in each area. As far as the non-tax area is concemnad,
the non-tax revenue has increased, but this s one-off ncome. The
reasons for the increase in the non-tax revenue are (1) the telacom licence
fee, and (2) decrease in the food stocks due to relief measures and export
of foodgrains. | would ke to know from the hon. Mimister how much
subsidias we are giving to those people who are exporting foodgrains and
how much subsidies we are giving to the people, the middle-class famiies,
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2.00 P.M.

who are taking nce from the ration shops throughout India. At least, you
can supply rice to al State Governments at the rate at which you are
supplying to the exporters s¢ that the common man throughout India will be
benefited. An Infrastructure Development Fund has been created to develop
power generation, tounsm, telecom, arports and roads [t clearly shows
that we had not got the FDI that we expected tc davelop the infrastructure
n India through hberalisaton and that it has not yelded the result that we
had expected. If you want to understand the problems of small industnes,
pharmaceuticals, biotechnology and software, you have to invite them

Regarding agnculture, small tea-growers are now getting Rs8 per
kilogram. Earlier, the Central Sales Tax was reduced from 4 per cent to 2
per cent. [t needs to be considered. In my State, Tamil Nadu, the sales
tax has been reduced from 8 per cent to 4 per cent It also needs to be
considered. Then in the East European countries, there 15 a demand for
Indian tea | have already requested the Government of India to see to 1t
that the Indian tea 1s exported to the East European countnes

Now | come to the BPO sector To estabssh a Call Centre in
America, the total expenditure comes to 57,600 dollars To establish a Call
Centre n India, the total expendture comes to 8640 dollars For an
American who 18 working in a Call Centre, they have to shell out 75,000
doflars, and for an Inchan working n a Call Centre they have to shell out
15,000 dollars,

Recently, America passed an Act for cuwbing BPO. When the
Government of india talked to the Amencan Government about t in June
last year, they said that banning BPO was a bad policy. The US Trads
Representative, Robert Zoelick had said t. They have gone back on the
assurance given to the Govermment of India

| would also hke to know about the Monsanto episode Monsanto
has declared that they have got patent right of the indian wheat It is called
NAPHAL. They got this patent from Munich European Patent Office. If you
are not going to object to 1t, | feel the indian agriculture sector, particularty
the wheat growing areas are going to be affected very badly. The last date
for making an appeal 1s 21 February I the Government fails to do so,
then the wheat growing areas n India are going to be affected
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The other important area is gotd and siver. Here you have given
some sort of relief | can understand t | do not know as to what 1s the
rationale behmnd reducing import duty on alcohol I am not able to
understand it 1 hope the hon Minister would enhghten me when he replies
toc the debate

Now | come to the Salem Steel Plant This year, SAIL has eammed a
net profit of Rs 2,000 crores Now they have given financial assistance 1o
some other steel factones from the SAIL fund tself. But they have asked
the Salem admimistraton to get iocan from commercial banks They are
paying heavy interest on that loan If SAIL comes forward to repay the loan
which the Salem Steel Plant has taken from commercial banks or if the
Salem Steel Plant s gven some loan at lesser interest, t will become
economically viable It 1s techmically feasible Therefore, it shouid not be
privatised This 15 1in the national interest if you give it to the prnvate
people, you know how the pnvate people behave. Therefore, it should not
be prnvatised. That 15 my humbile request

Seo far as trade d‘eﬁcﬂ 1Is concemed, from Apnl to November, it has
increased to 11 2 billion and in the same corresponding penod, tis only 55
billion Then the external debt crossed 110 bdlion

There 18 a duty cut on imporied raw matenials | welkcome it But, at
the same time, the Government should see to it that the benefit of this duty
reduction on imported raw matenais goes to the consumers We have to
find out some mechamsm

So far as Wasts Land Development 15 concemed, it should not be
gven to the private sector. It should be gwven to the landless people
throughout Incdia If we gwve Faltas of the wasteland development to the
landless people, particularly the agncutture labourers, only then the people
wili be benefited Only then can we have the result that we expsct

Sir, in the banking sector, there 15 an inconsistency If a bank
already exists mn India, then, nt gets the FD! up to 74 per cent But If
anybody from the overseas comes to estabish a private bank here, then,
they can get FDI up to 100 per cent This, | feel, 1s the anomaly in the
policy | feel that even our existing banks should be entitled o the same
it

Then, as far as the NPAs of the banks are concemned, how much
percentage of it has been reduced by collection and how much percentage
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of it has been reduced by prowisioning from the profit of the banks?
Provisioning from the profit of the banks 15 totally differant from collactions.
Therefore, the difference should be there.

Then, | come to some important issues pertaining to textles. The
powerloom sector throughout Indsa is suffering. Actually they wanted to see
to 1t that the Sales Tax is abolished. Also, Sir, | had been repeatedly
requesting the Government, -- in fact, this 1s the fifth time | am rasing 1t
here -- that the excise duty on yarn should be reduced. When the duty
was four per cent, | pleaded with the Government to reduce it to 2 per
cent But instead of reducing 1t to 2 per cent, they have anhanced it to 8
per cent There is also 15 per cent addmional duty on excise duty, in which
case the effective excise duty becomes 9.2 per cent. Now, most of the
spinning mills are only n the South. But the weaving mills are in the
North. The problem 1s, the waste cotton is important For import of waste
cotton, they are now charging 15 per cent. In the same way as we have
the wasteland, we have the waste cotton Sir, there 15 15 per cent tax on
import of waste cotton, while on import of cotton, it 13 10 per cent. There
s a lobby going on in our country They are not the.real producers of
cotton. They are the exporters of cotton. They are playing mischief in our
country. That 1s why | am saying that this i/mport duty should be reduced
What | feel 1s that f the import duty 1s reduced, the cotton producers are
not gong to be affected. It 15 only the exporters of cotton who will be
affected Some seven or eight years back, the Consultative Committee on
Textiles had recommended that the Government should consider taking into
account how much of cotton was consumed in three years' tme and ensure
that this much of it 1s retained in the country  if we produce anything much
and above this, these can be exported That was the policy which was
followed some years back. | request the Government that they should
review the present policy and see to it that it 1s agamn implemented Sir, the
handioom weavers are suffenng; the powerloom weavers are suffenrng The
whole textle industry 1s suffering  That 1s why | once again request the hon.
Finance Minister through vyou, Sir, that he must Invite the State
representatives of this industry, namely, {i) the mill sector, (i) the powerloom
sector and (i) the handloom sector. You kindly wwvite all of them and find
out what are the problems confronting the handlooom sector There is a
real problem relating to import of cotten. There 1s problem regarding excise
duty These things should be looked into. Sw, frankly speaking, it is
because a request 1s commng from the South, that 1s being ignored. We are
being discnminated This 1s my strong feeling. That is why | request once
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again that the Miister should call the State representatives of the textie
industry, and see to it that their problems are solved.

As far as tea is concerned, its export 1s essential. That s very
important,

Then, Sir, as regards water for imgaton and other purposes, |
request the hon. Prime Mimster, though you, to convene a meeting of the
Cauvery River Water Authonty. We have been repseatedly requesting for
this It 18 not a request of any one poltical party. This is a request coming
from the entire people of Tamil Nadu. Two days back there was a report
that because of heavy dsbt, an agnculturist committed suicide. This 15 the
pitiable condition of the agriculturists of our country. Therefore, | plead with
the Government to convene a meeting, find out a distress managemant
formula and, thereby, save the agncultunsts That is a very important 1ssue
that is confronting the state.

Then, as regards standard deduction for income-tax purposes,
often they have been saying that any increase is not acceptable. Here
agamn, | feel that there should be consuitations held with the industry and
the Government representatives, then fix a permanent basic amount, and
enhance the standard deduction as and when wflation takes place. This
should not be an ad hAoc decision of any Finance Minister. At least, the
polcy should be changed on lines of what 1s prevailing in Australia. These
are very mportant issues Apart from that

MR CHAIRMAN: Thank you.,

SHRI 8. VIDUTHALAI VIRUMBI. Sir, | will take only one minute
mere. | want to say something about Monsanto. Let me gquote from the
news item Time running out for India over patent' which appeared n The
Hindu of 31 January, 2004 It says

"According to Chnstoph Then, a Greenpeace patent expert from
Germany, there was no real technological input from Monsanto it
was not an invention They just took the germ plasm from one of
the genetic resource banks in U.K, to which Indha has contributed
free of cost under varous internaticnal pacts, cross-bred # and
clamed they had ‘nvented' a new vanety wrth enhanced qualty for
biscuits and chapattis. This 1s nothing but robbery and bw-prracy
as 1t forfeits the rights of Indian farmers and dismisses years of
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hard field-work. India's seeds came from the Inchan farmers who
are known to exchange, save and develop seeds over the years®.

So, it is bio-piracy like we had aqua-robbery by mineral water pecple This
should be stopped. The Government should take stringent action.

With these words, | conclude.

SHRI KAPIL SIBAL : Mr. Charman, Sir, | nse to participate in this
debate on the Intenm Budget and the Finance Bill.

Sir, we are everyday subjected to adverbsements in the slectronic
media about how good we are all feeling, and how India is shining. | have
nothing against that.

MR. CHAIRMAN: Everybody should shine.

SHRI KAPIL SIBAL: | have nothing against that My problem is
only this, Mr. Chairman, .

(THE DEPUTY CHAIRMAN in the Chaur)
SHRI KAPIL SIBAL: ...It 15 my misfortune.

THE DEPUTY CHAIRMAN' Am | a musfortune for you? That 15 not
a very comphmentary, .

SHRI KAPIL SIBAL: No. | was completng something for the
Charman. [t 1s my good fortune that you are here

THE DEPUTY CHAIRMAN: | will convey t0 him.

SHRI KAPIL SIBAL: As | was saying, we have nothing against the
campaign, which says India 15 shining and everybody is feeling good. But
the way | look at it is the foliowing.

If after a long winter and several days when the clouds cover the
sun and the sun does not come out, the sun does come out and shine,
averybody rushes out from his home to aenjoy the sun, the warmth of the
sun, So, when India shines, it 18 my expectation that everybody in India
should absorb the warmth of ‘India shining’, and i everybody in India
absorbs that warmth, ! have no problems. Everybody will feel good
because the sun gives us warmth. And you all feel good after a couple of
wintry weeks that the sun 15 shiming on you and you are getting the benefit
of the warmth.
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But when we look at this Interrm Budget, it doss not even note
those sectors of the economy where pecple could not possibly be feehng
good Let me give you examples. In 1995, 200 milion Indians did not have
enough to eat. In the same year, 5 million metnc tonnes of foodgrans,
worth nearly 200 billion dollars, were exported. Seventy-eight per cent of
the world's malnounshed come from countries with food surpluses. Two In
every five females over the age of seven are lliterate. For this lot, India is
not shining. Three out of every five children are underwsight and
malnourished. For those children, India 15, certainly, not shining. Two
hundred millon children in the age-group of six to fourteen, 1.e, 43 million,
out of 200 millon children in the age-group of six to fourteen, are still out of
school. For them, certainly, India 18 not shining. And, of these 43 million, 25
million are girls For those young grls too, India is not shining. Of the 900
milion illiterates in the world, almost 1/3™ belong to India. For them too,
India s, certanly, not shinng | can go on and on with these figures The
fact of the matter is, if you look at the Interim Budget, what does this
interm Budget do? Which are the sectors of the economy that the Budget
targets? The peak customs duty on non-agricultural goods reduced to 20
per cent; customs duty on coal reduced from 25 to 15 per cent; customs
duty on raw matenals for making electronic components reduced from.5 to
0.5 per cent; customs duty on cellular phones reduced from 10 to 5 per
cent; customs duty on computers reduced from 16 to 8 per cent. Inland ar-
travel tax and foreign travel tax have been abolished. ¢ am just giving you
some of the features of the Intenm Budget. Now, these so-called sops are
targeted for whom It 1s for those who use computers, those who import
computers: it 1s for those who travel by aw; it 1s for those who import
electromic components for making other tems. So, it is targeted towards a
certain section of the society. | am not against that. Mind you, | am not
against that. if this generates growth in that particular section of the society,
and because of that growth in the service sector, you get an overall growth
rate of 8 per cent, | am not aganst that. The point | am making is that all
your sops are targeted towards a particular sector of the economy, and the
largest sector of the economy is left out. Let me demonstrate that. For
example, if you carefully look at these financial proposals, rich families,
upper-middle class, corporate houses, foreign investrents, all these sops
are targeted towards those, and 80 per cent of India's populaticn is left out.
Now, certainly, that 20 per cent of the population will feel good. | don't feel
bad about that But, what about the 80 per cent? What have you done for
them? Now, there are problems in the Budget itself because the Budget
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gives these sops. If you are going to reduce the customs duty -- that 3
now part of the budgetary scheme -- from customs duty, you are going to
get revenue resource -- to that extent, your resources are reduced. If you
abohsh, for example, the Special Additional Duty, SAD at 4 per cent, to that
extent, your resources are reduced. Now, how are you going to make that
up? Let me just tell you what the hon. Finance Minister says as to how he
15 going to make 1t up, and how far-fetched that is, because the total duty
cuts announced are expacted to be an estimate of about Rs.10,000 crores.
This As.10,000 crores 1s a dent on Government's earnings, and it will be
hard to bridge the gap. The Budgst deficit for the current financial year is
going to be 5 & per cent Now, i you are going to spend Rs.10,000 crores
extra through giving sops of this nature --because your revenues are gong
to be reduced by Rs.10,000 crores -- your Budget deficit will, certainly, go
up to alarming proportions. How do you want to bndge this gap? Let us
analyse this a bit. The five per cent cut in customs duty would reduce
collaction under this head by about Rs.500 crores. Abolition of four per cent
special additional duty will result in a ioss to the Finance Ministry of about
Rs.3,700 crores, because the Budget of 2003-04 has been estimated at
Rs.3,757 crores from SAD Now, that you are gong to lose because you
have given a sop.

Then, the slashing of excise duty on mland air travel tax and
foreign travel tax would cost the Government Rs.1,1156 crores, as per the
Budget Estimate of 2003-04. So, the revenue loss frorn other customs duties
on coal, nickel, project imports, IT goods will be in the region of Rs.500
crores.

So, the revenue loss from these duties means that the Government
would not only face the difficulty of reining in the fiscal deficit of 5.6% of the
GDP but the Budget of the new Government will also have to look for other
means to plug the gap for 2004-05 This is alarming. As per the cumulative
monthly figures of the Government accounts from April to November, the
fiscal deficit of the Centre touched 61% of the Budget Estimate at Rs.
93,656 crores. Non-Plan expenditure 1n this penod shot up over 87% of the
Budget target at Rs.2,13,474 crores it was 56.2% at Rs.1,66,000 crores for
the sarme penicd in the last financial year

S0, the Centre slashung of customs duty rates comes at a time
when its collections just averaged 8% at Rs 32,000 crores mn the first 8
months of this financial year compared with the Budgset target of 14%.
Therefore, it is clear as crystal that duty cuts announced by this
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Government are clearly aimed at wooing a certain section of the community
for electoral gains No measures were announced for the farmers and the
poor by way of reducing the prices of essential commodites This 15,
therafore, a political exercise that has been conducted by this Government
i order to woo the voter And it 1s that that | take serious objection to,

Madam Deputy Chairperson, | want to make a fundamental political
point here and that 15 the following | do beleve that in Inda, unlike n
England, we have a written Constitution and under the written Constitution,
the term of the Lok Sabha 1s five years. Now it is very difficuit for me to
swallow the propostion that we are enttled any time to dissolve the
Parhament for petty political gains just because our Constitution 1s based on
English pattern. | don't accept that propostion in principle. f our
Constitution being a written Constitution states that the term of Lok Sabha
is going to be five years, then you can reduce that term subject to
extraordinary situations It 1s possible, for example, 1If you lose majonty.
Then, automatically, the term of five years will be reduced and we will have
to go in for general elections. But 1t 1s not anybody's guess that this
Government had lost majority. This Government was in majority and there
was no danger to it till the expiration of its term n September So, this
Government must explan to the people of this country as to why an
election was foisted on the pecple of this country or will be foisted in Apnil,
seven months in advance. They must give a reason. At least, so far, they
have not publcly stated as to why they have done this. K they say that
they did it because they won the three Assembly elections, therefore, thay
thought it better to advance the Lok Sabha slecton as they might get a
benefit out of it, then I say with great humihty, this 15 not the way the
democracy ought to function in this country. They must have a more
cogent reason to take to the pecple of this country. They owe to the
people of this country an explanation as to why they have advanced this
election because obviously there 15 no emergency that i1s facing this country
or the psople of this country. And that 1s why | made this principal pomnt
because | have already demonstrated how the sops are targeted for a
particular electorai gan. So, if you look at the poltical background, the
advancing of election from September to April, there is no logical reason for
advancing it. Then, you look at the Interim Budget in that context. There 1s
absolutely no doubt in anybody's mind that the whole axercise was done for
the purposes of gaining a political advantage. [n this context sops are no
worse than brbe being offered to the peoples of this country to vote for
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them. I, as a Member of the Congress Party and on behalf of my Party, say
that this 1s unacceptable to my Party.

Madam Deputy Chairperson, | was absolutely amazed to read in
the address of ths Finance Minister a statement, which to some extent
amused me, and | quote it "The country's macro economic situation is
better than it has sver besn tn the last 50 years * Let us analyse this a bit
what 1t means. Why look at the 50 years? Let us look at the performance
of this Government in the last five years in companson to the performance
of the Congress Party between 1991 and 1996 and see where the numbers
are. As you know, throughout the pemod of the five years term of this
Government, the GDF growth rate averages about 5.7 per cent. In
companson the GDP growth rate durning 1991 to 1996 was an average of 6.8
per cent S0, in terms of the GDP, it has not performed better. Let us look
at agnculture. In agriculture in the mid nineties, there was a growth rate of
47 per cent. In the late nineti»s that growth rate was only 2.1 per cent.
We know for a fact that in the agricultural sector, for two consecutive years,
there had been a negative growth rate So, there too the situation 1s not
better Now let us look at industry We had a growth rate of 7 & per cent
n mid nineties and 7 1 per cent In eighties As far as the late nineties are
concerned, there was a growth rate of 4 5 per cent The growth rate in the
industrnal sector was 8 5 per cent from 1993 to 1997 and 4.8 per cent in
comparison to what it was in the last four years So, in industry too they
fell far short of the growth rate than the Congress Party between 1991 and
1996, The consolidated Government deficit was reduced from 9.6 per cent
N 1991 to 6 7 per cent in 1895-96 But in 2001-02, 1t shot up to 10 per cent
and the conschdated Government deficit 15 almost 11 per cent as of today,
Tharefore, there too, the macro economy s much worse Primary deficit in
our regime fell from 5 per cent in 1991 to 1.5 per cent In 1995-96 and In
2001-02 1t came back to five per cent There toco the economy has not
performed better. In what way, therefore, 1S the macro economic situation
under this Government better than i ever was in the last 50 years? | do
believe that the Finance Minister stands up, speaks in the House and talks
to the people of this country, and we do have a habit of beleving him  Let
not the statements of this nature be made when the numbers and figures
suggest a different story If we start doing this, then the belief of the people
on institutions in this country will slowly dimimish and that, uttimatsly, 15 not
good for democracy.
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Madam, let us talk about the agricultural sector because, | believe,
this is not really my own view, but it is also the view of great economists In
this country | do believe that this country moust address itself to the
fundamental lack of productvity in agriculture that employs a/4™ of its
workforce, but contribute only 1/4" of the GDP. This 1s the heart of the
problem During the last five years, in what manner has the hon. Finance
Miruster addressed this problem? | do believe the Finance Minister has not
addressed it at all because in this Government and under this Government it
is only a part of India that shines, the rest of it 1s n darkness.

Now, let us look at the employment situation in our country, dunng
the years they have been in power. This Government s n power
Employment in the organised sector has been reduced from 9 per cent to 7
per cent. As you know, of the total employment in this country, 93 per cent
15 1N the unorganised sector. Earlier, it was 91 per cent in the unorganised
sector because employment in the organised sector was only 9 per cent
We have lost jobs in the organised sector to the tune of 8 8 lakhs between
1996-97 and 2001-02, whereas, between 1989-90 and 1998-97, the
employment increased each year with the creation of nearly 19 lakh new
jobs In this sector. So, there too, this Government has performed much
worse.

Madam, the annual growth of private fixed investment was 15 3 per
cent in the mid-90s and it was 3.7 per cent in the late 90s. Fixed
investment, in proportion to the GDP, was 27 per cent in 1995-96 and 23
per cent in 2003-04, Growth in gross domestic and capital formation 15 10.6
per cent in the 90s and 5.3 per cent when you are in power. You give me
one Index In which this Government has performed better. Therefore, it
pans me to read the statement of the hon. Finance Minister when he 1s
gung-ho enough to say that the country's macro-economic situation 1s
better than it has been in the last fifty years Let me not start disbelieving a
Finance Minister of this country.

Madam, let me add only a couple of other issues. Every tme sops
are given and you do not know from whaere the revenue resources are going
to come. This 18 not for the first time that it has happened. If you look at
it during the last five years, | can detail out the performance of this
Government In comparison to what it has prormised to the people of this
vountry  Let me just start off with a coupls of figures. The hon. Finance
Minster 15 to be blamed for the messy situation of the economy on fiscal
management A shortfall in tax revenues of over Rs. 20,000 crores is one of
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the largest in recent history. Despite that, the macro-economic situation i1s
better than ever beforel In fact, f you look at the Budget Estimates and the
Revised Estimates, they make a complete mockery of the Budget process
The figures show that the hon. Finance Minister over-shoots the revenue
deficit and the fiscal deficit target by almost 40 per cent and 30 per cent
respectively in the first three years. And, yet, we are told that the macro-
economic situation of the country 15 betterl

If you look at the Budgetary targets for dismvestment that may also
make a pathetic reading Let us look, for the sake of argument, because
we are not debating the disinvestment issue, at the figures. We have not
even met the target by far. For example, In 1999-00, your target was Rs.
10,000 crores. How much did you reahse? Rs 5,584 crores. In 2000-01,
the target was Rs. 10,000 crores. How much did you realise? It is Rs. 1,868
croreés  In 2001-02, your target was Rs 12,000 crores. How much did you
realise? It was Rs 3,360 crores. So, that 12 your performance on
disinvestment. . {(nferruptions) .

SHRI LALITBHAI MEHTA (Gujaraty Can you please gve figures
for this year?

SHRI KAPIL SIBAL This year, it 18 only Rs 3,000 crores And,
you say that you are going to get more because of the ONGC and the
GAIL Dan't challenge me. | know the figures  {nterruptions) | know
the figures Don't challenge me on that count .(nterruptions).. You
have to get that money. Anyway, look at the FDI. You have been
tomtoming about your hundred bilion dollar reserves, the stock markets.
The fact of the matter 15 that the FDI investment in this country 1s in a
tnickle at this point Let me give you the figures because | don't want to talk
without figures A companson of FDI flows, between 1992 to 1996 and 1998
to 2000, proves that the Government's claim of 'India 1s shining' 1s not quite
accurate The net FD!I as a percentage of the GDP rose from 0.05 per cent,
n 1991-92, to one full percentage pomnt, In 1995-96, which 1S a twenty-foid
increase. Under the previous Finance Minister, it had collapsed from 0.8 per
cent t0 04 per cent, that is, less than one per cent. If this 1s the State of
affars, whom should we trust, what figures should we belleve; to which
statemant should we give credence?

Now, let us talk about previous sops, previous schemes, and
previous talk about infrastructure development The Government had
assured several steps in the Budget of 2001-02 to boost infrastructure.
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They said that they had put in Rs. 1,000 crores Infrastructure Equity Fund
was sought to be created with a public-private partnership in infrastructure,
This 1s what was promised to the people of this country. What happened to
that? What s the reality? The Infrastructure Equity Fund was scaled down
to Rs 300 crores. The publc-private partnerstip never happened. No
major infrastructure project was launched, except the Golden Quadriateral
Project. That is your performance in the infrastructure. You clam that 80-
80 per cent of the Golden Quadrnlateral Project has been completed,
whereas if you go to Bihar and some other States, less than 3¢ per cent
work has been done. That 1s your actual performance on the ground. You
have not spent even your budgetary allocations. | challenge you, take any
sector, between 1991 to 1998, on any frant, whare your performance has
been satisfactory. | challenge you with the figures. Now, let me tell you
how you have performed even when you had got the funds. The Ministry of
Human Resource Development surrendered Rs.15,880 milion They could
not spend it. And, this happens in a country where 40 per cent of the
population 1s iliterate, where girls cannot go to school. And your surrender
fundsl That 1s your level of implementation of your economic programmes.
You talk about 'India is Shining'! Sometimes | think why s 1t that
polihcians keap fooling the people of this country. Is it fair that to get
poltical advantage we are wiling to do anything? Do we have any moral
prnciples left? | am not talking just of one poltical party, Why are we, as
poktcians, doing this to the people of this country? Look at the Ministry of
Rural Development. You surrendered Rs.13,800 milhon  You could not
spend it on rural developmentl (Timse-bel} Look at health and family
welfare. You surrendered 11,070 millon rupees You know, in the health
sector, we had been spending 1.49 per cent of the GDP, which has gone
down to 0.9 per cent. You are now, in this Intenm Budget, saying, “We will
have six medical institutes ke Delhi.” But what about the fact that the ratio
to GDP i1s going down, so far as expenditure in health is concerned. In the
same way, you have performed badly in the social development sector
also The GDP rate of growth -- you are worse off; agriculture -- you are
worse off, employment -- you are worse off, industry -- you are worse off;
manufacturing -- you are worse off. The rate of saving, in this country, has
gone down from 26 per cent t0 19 per cent -- you are worse off, What 1s
going to be the genenc growth .n this country? The only thing that can
happen 15 'nvestment' There 1s no way to generate growth, but
nvestment'  You say that you will gwe concessions for import of
components relating to power projects But who 1s gong to invest, in this
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country, for generation of power? Ever since we passed the 2003 Bill, what
investment has come Into this country? You talk about a billion dollars
reserve. My learned fnend rightly pointed out, you are paying more rates of
interest on that billion dollar reserves that you have. You talk about FDI that
is coming in into the stock market. That is not coming in. | am sorry, the
investment n the stock market, that's not coming in from FDI.  That capital
will fly, as you know, whenever thera is a vacuum, the caprtal aiways fills it
up. Your sarnings are not because of axport earnings. Export rates have
also gone down. So, which part of the economy i1s shining? Yes, your
faces are shining. India, certainly, is shining. S, from where you sit, you
certainly are shining. You are, certainly, shining because you are under this
belief that whatever your leader says, you must accept it. f he says India is
shining, you have to accept i In fact, do you know what NDA stands
for? NDA stands for 'Not Done Anything' And let me tell you another
thing. ...{nterruptions)... Cne second; don't interrupt me.

.frterruptions)... Let me tell you another thing. ...{¢nterruptions)... Let me
tell you a home truth. This NDA has become an NPA. ...{(nterruptions)... It
has become an NPA. .Unterruptions)... Your NDA  is  an
NPA. . {nterruptions) 1t is a Non-Performing Asset  ..[nterruptions)...

THE DEPUTY CHAIRMAN' Shr Lahtbhar Mehta, you can speak
when your turn comes.

SHRI KAPIL SIBAL: So, don't fool the psople of this country. You
have spent Rs 250 crores ¢n advertisement And when you say India is
shining, who 1s 1t that you are referring to? You ask an urban consumer,
who has a vanety of goods, which he can purchase. And he will tell you,
'ves, 1n the market there are a number of goods to purchase, so India is
shinmg.' You ask a guy who purchases a Mercedes for which the duties
have gone down India s, certainly, shining for him. You ask a person who
buys a Marut car At lower interest rates, he can buy one for himself, so,
India 1s shining for him  But, what about 70 per cent of the people of this
country? Have you ever interviewed them? Have you ever shown them on
telewision? Have you spent this Rs. 250 c¢rores for them? You are spending
the taxpayers' money to further your electoral process, and, then, you tell
us that India 1s shimng, and that you are feelng good. You, certainly, are
feeling good There 13 No doubt about it But come April, come May, India
will still shine because of the gerws of this country, but you will end up
whining. Thank you,
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3.00P.M,
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SHRI BIMAL JALAN (Nominated) Thank you, Madam. This is a big
debate because it is not only on the Vote-on-Account but also on the
economy In general. And, obviously, time is short, therefore, | would like to
be very selective. | also don't want to join the battle of the giants belonging
to different parties, but | must say, unike Mr. Sibal, | did emoy it very
much. And, from an economist's pomnt of view, | think, it ;s healthy The
fact that there 13 a competitive pressure on different parties to show that
they have done better than the others while they were in Government, 1s
welcome and can only be good for our country. The fact that there is a
competitive pressure, there 1S accountabiity and that every party In
Government 15 trying to do bsetter, or, at least, clam that its performance 1s
better; that 1s healthy So, | have really emoyed that debate. But, | don't
want to join that battle.

| hope that a few points that | have to make, wit be above party
because, | think, what happens to the country depends on the
sconomy and it 1s what we are concerned about. But, before | do so, let
me also declare my bias. | am an admirer of the present Finance
Minister. | have worked closely with him | have worked closely with all the
people sitting in the Officers’ Gallery and | must say that whatever little we
were able to achieve in my previous capacity was because of thew
wholehearted support and harmonious relfationship. | know there are lot of
pressures, lot of problems in the Ministry of Finance from different sides
and, ultimately, a Budget is about balancing. Now, whether that balance is
nght or wrong, | leave to different giants to decide, but what | would say 1s
that whatever debate that | have heard today has been extremely rewarding,
has focussed on the nght points and some of the points made are
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endunng So, | will deal with two or three of the general points about the
economy

! think, Pranabbabu, my former Finance Mimister, made the right
point to my just erstwhile Finance Minister, Mr. Jaswant Singh, that
whatever, whether India is shining, not shinng, but there 15 a continuity In
polices, that it 1s not an achievement of one Governmant alone, that it I1s a
continuwty If India 18 in a strong positon, f India 15 receiving sort of
commendation of the rest of world, it 1s not because it is something that s
today, it is a continuity over a period of time and, | think, this point is
absolutely valid. Because, from an economic point of view and also from
an economic history point of wiew, it is possible for one Government to
destroy a country. We have examples. It i1s possible for you to do bad to
the country. It is possible for you to create a c¢nsis in the country by bad
policies. That any Government, at any point of time, can do in the year.
That has happened in Latin America and in a number of countries abroad.
But, to build a country, particularly a poor country with a very large
population hke ours, cannot be done in five years by one Government, or,
for that matter, two Governments or three Governments. It requires a long
time. And, t believe that if we are in & position that we are in, it is partly
because of the fact that there 18 a continuty, there 15 a purpose behnd
what our Governments have dong Sometimes, they may be wrong; on
batance, they may be gecod, on balance they may be wrong. But, the
country has had the good fortune of a continuty in macro-economic policy.
S0, the real 1ssue then arises 1s what 15 differant today Why 15 India today
claiming to be in a better position, | am not talking about parties here, than
was the case, say, 20 or 30 years ago. Now, | would like to draw --
Pranabbabu 15 walking out -- the attention of the House to the history of
India after 1956. Madam, 1956 was the year when we had the first cnsis,
the Balance of Payments of India crisis when the Air India Consortium was
founded and so on and so forth Memories are short. From 1956 to about
1962 when the Chinese War occurred, we were going around with begging
bowls Then in 1965, the ship-to-mouth debate, and, then in 1973, we had
the first ol cnsis, In 1979, we had another big cnsis  Then, in 1986-87
there was drought and high inflation In 1990-91, we had another big
crnisis. The pont 1s, what 1s different about India today, and, | think, as
Indians, we can take some pride in it is that India is in a position where the
kind of cnsis, the recurring balance of payments cnsis, recurring foreign
exchange crisis, recurring food crisis, recurnng ol cnsts, that we used to
have, 1s no longer with us, and, that we can cope with a drought, we can
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cope with two droughts, we can cope with ol price hike, we can cope with
Middle-East problems, we can cope with border tensions, and, we can copa
with all these together. That is what is different

I think while we dehberate on this 1ssue as the other House I1s
gomng to bhe dissolved, it 15 not the achievement of che Government, it is the
culmination of the efforts made by everybody, and, | think, as Indians we
can really take certain amount of pride, regardless of the party to which the
Finance Ministry has belonged, regardiess of the party which has headed
the Government, that today India, as a country, can clam that the shadow,
the problems, the recurring crisis of last 48 years or 50 years is over

I think, Mr Sibal 1s also right when he points out that some things
are happening but not everything 15 happering Who can deny that India
continues to be a poor country, who can deny that our unemployment
problem continues to be high, who can deny that our Iiteracy rates are not
as good as they should be, who can deny that one-third of India is stil
persistently drought, desert or hilly who c¢an deny about the inequalities of
our income Then what s the difference? The difference 1s that today you
have the potential of handing these problems, which yesterday you did not
have simply because of recurnng crises. If there 1s a cnsis, 1t takes three
years to get over that crisis  in 1991-92 we did a tremendous job of getting
ovar that cnisis but we lost three years, four years By that time another
crisIs comes.

Today, | can say that, yes, India s not a developed country, there
are problemns, the glass 15 not even half full, but that 1s not the point. The
pont is that you have the strength, you have the potential, you have the
ability, you have the reputation, you have the confidence of handling these
problems and the credit does not go to one Government, thanks probably
goes to just what we are, as a country Madam, this was the first point |
wanted to make.

My second pomnt 15 about unermployment on which we had a very
important debate in this House day before yesterday for many hours
Again, | want to draw your attention -- this 15 my professional interest, you
also read sconomic history -- that in 1966, when the Second Plan was
faunched, the Planning Commission then planned, very distinguished people
had said that within 25 years, 1.e. by 1981, unemployment problem would be
over, and, that the poverty of India would be removed. The reason why |
draw your attention agamn is that at that time there was unemployment, the
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Third plan was concerned with unemployment, and, that there 1s never a
year or two in which the country has not been concerned about
unemployment. This 15 not a new problem This is an oid problem. We
had Governments, You had Congress Government, you had left of the
Centre Government, you had nght of the Centre Government, you had new
Government, you had short Government, you had long Government but
unemployment remains.

We also had different policies n the past. Those of you who are
famitiar with our Plans would recall that there was a time when this point
was made why not handloom, why not cottage industries. There was a
time when in a mill, a loom could not be replaced unless it was destroyed -
- rather, it could not be replaced, it had to be destroyed -- in front of the
Textle Commussioner so that handioom could be protected. There was a
time, | remember, in the IT Department, probably during 1977-78, when
computerisation took place, computers were destroyed. It must all be
handled. There was a time dunng 1981, when liberalisation or globalisation
tock place. But, has employment disappeared? So, you had differant sets
of policies, but unemployment 15 still with us. Why? This is a large i1ssue.
So, | will just make a capsule remark. This is because there is a difference
between the haves and the have-nots. The difference 18 that those who
have employment, receive the political attention and those who de not have
employment, they do not receive the pcolitical attention, except talks. Now,
st me explan Do you have a trade union of the unemployed? Have you
heard the unemployed going on strke? Do you have a dearness merger
with basic pay for the unemployed? So, there 15 a problem of the haves
and the have-nots, and the public choice theory would tell you that the
interests of those who are combined are always poltically more inspiring
than the interests of those who are spread, the mnterests of those who are in
multitudes You do not have a strike of the unemployed. So, this is the
issue that you have to debate; this 15 the issue that you have to
grapple. This is not a party issue. That is the point | want to make. This 18
a problem of the haves and the have-nots, and the public attention,
choicas, pressures, are for the havas and not for the have-nots. This is a
political reality in all the democracies, inctuding this one, So, if you want to
do something, please go ahead and do i,

Now, finally, just three separate points which are again, not about
the economy, more about the Budget and more about the managemeant of
the Budget. The first point, apart from these two larger economic points, is,
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n the House, and, here | can say with a certain amount of perscnal
experience and personal knowledge also, that there s somehow a feeling
that the banks, the financial sector belong to Government The point | want
to make tc this House is that all the deposits -- banks have little money of
ther own. They probably have 8 per cent or 9 per cent money. When the
Government says, | own a bank", the Government's money, the
Government's capital 1s 8 per cent. Ninety per cent is that of the public
And what public? Not the farge public, not the large investors. Large ones
are tha borrowers. That 15 the monay of the small savers. Ninety three per
cent of the total deposits are below one iakh in most of these
institutions. Yet, there 15 always a feeling that somehow this money belongs
to somebody. What | want to say to this House is that when you are
looking at the banking sector, the word 'cooperative' is & very, very nice
word. Who can be against cooperaton?  Everybody loves
cooperation. But whose money 1S it that you are doling out, whose money
1s it that you are committing. It 1s the money of the pecple, and the first
priority in the financial sector and the banking sector should be to protect
the interest of that small person who 15 depositing with the bank The
reason, every time, when this queshon arises and | think in the recent days
also that somehow banks, there 1s a tendency to miss this point, There 1s a
fesling that banks have somebody else's money, that it 15 a large-fellow's
money. It s not. The large-fellows are the borrowers The small fellows are
the depositors. And, the policy must concentrate in trying to make the
system viable, strong and in the interest of that small man and that means
that you must prescrnbe the standards of performance, the standards of
prudence, the standards of capitalisation which are the best in the world. 1
mean, there can be a falure here and there, but If you want to meet the
interest of the small, that 1s what you have to do.

The second point 1s, which 1s also connected with the recent
developments that there 1s a tremendous tendency -- and | am not excluded
from that, -- that whenever you have a problem in a bank or in an
institution, merge 1t with a large one or with a good one. The first financial
principle worldwide 1s that if you have a problem, segment it. Do not put
the bad with the good Because then the bad would also destroy the
good Every day there i1s talk about some merger or the other of the bad
with the good. ...(Interruptions)

SHRI KAPIL SIBAL. That is happening in the NDA,
{nterruptions) .
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SHRI BIMAL JALAN: | do not know. | am not commenting on it
...{gnterruptions)...

SHRI KAPIL. SIBAL: | am making it on the political point.

SHRI BIMAL JALAN: | am not making a political point. That is for
you. | would request this House that the ..(nterruptions). | am not
speaking for the Government. Take the case of UTI. What is the
difference? They segmented the UTI into two parts - the goed part and the
bad part. And you can see where UTI today 1s. Please, compliment the
present Finance Minister for that also. So | would say this talk of merging
of the good with the bad...{nterruptions)...

SHRI NILOTPAL BASU: ..at the cost of millons of investors.
SHRI BIMAL JALAN: Not, really,
SHRI NILOTPAL BASU: Yes.

SHRI BIMAL JALAN: If you had tried to continue with the UTI the
way it was, then it would not have been one million but two millons.
Today, you have been able {o segment the problem and, please, taka it
from me, Mr, Basu, that merging things do not help. If there is a bad egg,
keep it separate. Take the bad...(nterruptions)...Take the responsibility.

SHRI NILOTPAL BASU: | am not joining issug with you on that,
(Tima-bealf). But my point is that...{rmtarruptions) .

it wfdar e (ToRE) ¢ T aF R ¥ f AR A ol 3
.. ().

THE DEPUTY CHAIRMAN: Let the debate go on. if we are going
to have that kind of debating points...¢rterruptions).. You asked him and he
replled to you and let it end  .{nterruptions)...

SHRI BIMAL JALAN: | am simply saying that ..{nterruptions). .

THE DEPUTY CHAIRMAN' You are makmg your paint, Mr, Jalan
and you have the right to make your point and we have to listen to it. Then
| will call another person,

SHRI BIMAL JALAN: Madam, the final point, and | beleve it is
non-partisan, But | want the House to brood it in the next three months
before we reconvene so that there is some substance to it because it will
enhance the inherent strength across the economy f we take the right
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decisions This final point 15 not only for the present Finance Minister but
also for everybody else in this House | beleve that all ncomes in the
hands of the person recamng them should ba taxed equally. This tendency
that we have of taxing different sources of incomes differently, in a different
manner, 15 not justified on any grounds of equity or efficiency. Whether |
get it from stock market, whether | get it as interest, whether | get it from a
fund or whether | get it from anywhere, the tax rate, which is applicable in
my land should be the same. It can be zero. Then do not tax anybody.
QOr it can be 20, or it can be 25. But it should not be 35 and 12 depending
on the sources of income, or depending on individuals in any democratic
socety, you can make high exemption limit. Make it Rs.20 lakhs, Rs.5
lakhs, Rs 6 lakhs, but anybody recewing income n his hand irrespective of
source of that income should be taxed sequally. If you want to give
preferential treatment, give preferential freatment to activities, but not to
incomes in the hands of the person Thank you, very much.
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¥, $Ay THARE B fee Pgfiea femia & ¢ oiv R Prgfiar 6 2
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SHRI FALl S. NARIMAN (Nominated): S, dunng thus debate on
the Budget, the hon Members have arttacked the Government, the hon
Members have supported the Government, but | would appeal to all
sections of this House to congratulate the Government, not for thus Budget,
but for nominating to this House such a fine, distinguished economist,
Mr. Jalan, who just spocke. He has made a signal of non-pohtical
contribution and helped to raise the level of debate

Sir, | have been in this House for nearly four years, and the single
fact that has most impressed me dunng this period 1s the consistent, low-
key and soft soft approach of the Leader of the House only to be matched
with the soft-voiced and eloquent response of the Leader of the
Opposition | have great admiration for each of them Despite great
provocation at times, | have never seen or heard them ever raising ther
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voices or ever raising the rhetoric of the debate. And | often wonder, and |
tell my hon. colleagues why all of us cannot emulate these two leading
figures in this House of Elders.

The equable temperament of the Finance Minister, | believa, is
reflected n his speech on the Interim Budget. There are no extravagant
claims, no beating of the drum, except at least cne of the concessions that
are announced is apparently given with a view to impending elections. He
that runs may read them. "The recommendation of the Fifth Central Pay
Commission Report that DA should be merged with basic pay wherever DA
exceeds 50 per cent of pay has been fastened on." t¢ merge DA to the
extent of 50 per cent of pay with effect from 1™ April, 2004 and is clearly a
wooing of a large segment of voters, namely, the Government servants,
without the financial imphcations of inflation of this very large benefit. | wish
the Finance Minister had used the same rational, restrainted language, which
he used in paragraph 31, when speaking about reviving upwards the
standard deduction for income-tax purposes. He said: This question needs
to be revisited." | wish he had said that.

But, Sir, having said all this, unlike my Ilsarned colleagues, | have
no figures to offer; | have no figures to refute. | have only some
apprehensicns to voice | have uppermost in my mind what the Finance
Minister said in the opering paragraph of his speech. He has said, "Growth
statistics are very important; they are vital inputs." But, for that reason, he
says, that it 1s mportant for us to have, what he calls, 'gross national
contentment' for an era of distributive justice. ‘It is--he says--the catalyst
that motivates redoubled national endeavour.” ! agree. | like this phrase
‘gross national contentment’ because, as a non-party Member, 1t snables
me to ventiiate my apprahensions. The country will see greater and greater
economic prosperity, and, if you pardon my saying so, without reference to
whichever Government is there, because | always believe that the country is
always greater than all the Governments it has had and it will ever have.
The Finance Minister envisages in hig Interim Budget Speech that there will
be greater national contentment leading to national endeavour. But let us
pleass examine what this means. It means greater contentment for all
sactions of the society; not for one section, not for one community, not for
one class, but for all.

| have an apprehension when | see visions of economic prosperity.
Like the Finance Minister but | also see visions of growing intolerance and
religious bigotry and, sometimes, visions of hate, and, as a member of a
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minonty community, | sometimes shudder. | also see visions of more and
more unemployment and more and more jobless; and we cannot have
national contentment, unless the minonties, the jobless, the unamployed,
particularly, the educated unemployed, are gwven hope and avenues of
progress. We are a pluralistic society with manifold cuftures. We have a
large pluralist populace. W your party, Mr. Finance Miuster, envisages
victory in the elections, then | wish you godspesad. But | request your party
to remember the words of wisdom of a great English Prime Minister When
the Nazis were knocking at the doors of England during the time of the
World War, he too had visions of victory. He said--those words are now
famous--"in war, determination, in peace, goodwill, in defeat, defiance; but
i victory, magnanimity®. If you are wvictorrous in these elections, as you
hope to be, you must, and | repeat you must, be magnanimous to all
sections of the society. Victory must not breed a sense of arrogance. Only
then will you be able to truly have what you envisage, a gross national
contentment, because after the party wins the slections, whatever the party,
it must carry the country with it Oniy then will there be national
contentment Victory is good; but integrity of the country, as a whole, 1s
better. "Feel good" is a nice slegan. But | would respectfully suggest "“feel
happy and feel secure® s a far better slogan. Thank
you.

SHRI P.C. ALEXANDER ({(Maharashtra): Mr. Vice-Charman, S,
while listening to the vanous speeches in the Parliament and following the
comments on the Interim Budget in the media, | find that there are two
streams of cnticisms. One cnticism s that the Intenm Budget has been a
give-away Budgst, a populist Budget, a Budget which has been prepared
with an eye on the elections and, therefore, it had exceeded the
conventional boundaries of an Interm Budget or Vote-on-Account The
sacond stream of cnticism against the Intarim Budget is that it has not given
enough or it has not addressed some of the important concerns of the
nation. It like employment generation and rural develocpment. When you
iook at these two streams of crihcisms, | feel that | should congratulate the
Finance Minister for producing an Interim Budget where criticisms from both
sides are cancelling each other, | fee! that it has neither been a give-away
Budget nor a closed-fist Budget; it has besn a Budget relevant to the needs
of the economy at this time and | would call it a very timely Budget. My
esteemed friend, Shri Bimal Jalan, said that he was a great admirer of the
Finance Minister and he had an opportunity of working with him. | never had
an oppertunity of working with hvm, but having listened to the two Budgets
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that he had presented before the House, | think, | will als¢ join the ranks of
Shri Bimal Jalan and become an admirer of Shr Jaswant Singh, Who 1s a
good Finance Minister? He need not be a financial expert. He need not be
an economist. He does not have to have a Ph.D. degree in Economics.
The Finance Minister 1s one who should know economic management and
have a robust political sense. In fact, if you take the list of Finance
Ministers of this country, in the post-Independent era, you will find that
many of them who had succeeded in their mission were people with this
political sense, robust poitical sense and the economic wisdom of economic
management. | have the privilege of knowing the former Finance Minister,
Shri Pranab Mukherjee, at work, at close quarters He 1s not a professional
economist. He is not a Ph D. m Economics. But he managed the affars
of the country’s economy at a very cntical period even and distinguished
himself n the period that he has been expanding the resources of the
country. Of course, he did it wisely when he remembered the gift that was
given to him by the Chancellor of Exchequer, the gadget which will always
say, "Show me the money*

[MR CHAIRMAN i the Chair]

But luckily today's Finance Ministers do not have to keep that type
of a gadget. They are living in an era unlike the era in which Pranaby had
to be the leader of the financial management in this country. Today's
Finance Ministers are wn a much better position. Therefore, they do not
really nead the gadget that he once had and probably, came to his uge
timely.

Mr. Charrman, Sir, | should say, in comphment te Shn Jaswant
Singh that in spite of his great modesty, characterstic ang genuine
modesty, he has really many good reasons to be proud of and today's
Budgset is one of them. If | Iist out what | consider to be relevant and timely,
| will ba repeating many of the things that have been said in this House by
previous speakers. But the way in which he extendsd the Antyodaya Anna
Yojana to two crores of people Below the Poverty Line, the manner m which
he has extended the liberalised credit facilites to farmers; the importance
that has been given to the rural sector in general; the scheme for water
supply in the mega cities; the Cenvention Centres in certain places where
they are badly needed; the introduction of new Health Centres; all these are
particularly notable for thewr relevance and timeliness. | have no doubt in my
mind that they will go a long way in tnggenng the momentum In econonuc
growth which has already been set in motion
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| would now lke to bring to the notice of the Finance Minister
three points which | hope he will take nto account when he presents the
major Budget, three or four months later, or whoever 15 the Finance
Minister, who might present the Budget, at that tme  In spite of the Budget
being described as tmely and relevant by me, some points of reservation
about the merger of 50 per cent of the DA with the basic pay have to be
raised by me because it has all the potential for generating the counter-
impulses which may again throw the economy back to the stage where
growth may not be on expected lines because expenditure goes unbridled |
would have iked to see the Finance Minister borrowing from the Fifth Pay
Commission's Report some other recommendations also which should
accompany the ncrease in the emoluments of the Government employees.
For example, when the Fifth Pay Commission recommended merger of 50
per cent of Dearness Allowance with the basic salary, it also recommended
drastic reduction in holidays, increase in working hours. But the Finance
Mimister's generosity resulted in leaving out the second part of the
recommendation and giving them only the benefit of the merger of Dearness
Aliowance with the basic pay. A promise has been held out that when the
General Budget is presented, he might consider raising, raising the
exemption limits for income-tax | hope, at least, at that stags, he would
impose the much needed recommendation made by the Fifth Pay
Commission, and nsist on longer working hours and less number of
holdays We should always remember that the Government servants'
convenience 1s not the fresh criterion to be taken into account in deciding
on the condition of the service but it should be the extent of service thay
give 1o the public. Therefore, a condition has to be mposed, on the
Government servants the coblgation to work for longer hours and also
produce better accountahbility,

The second point which | want to raise is about the small scale
industries As the Chairman of the Standing Committee on Industry which
ncludes Stee! as well, | had to deal with hundreds of petitions receved In
my office where the small scale units have been complaining about the
shortage of steel materials and, particularly, the high prices. We have
received representations, -- we have met many of these people in our office
dunng the sessions of hearing -- to the effect that hundreds of small scale
industries have nearly closed down in Puniab, Combatore and n many
other places because the prices of steel raw matenals have shot up beyond
ther control The Committes thersfore, has recommended to the
Government for s consideration that, at least, for a short period of six
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months, they should be allowed the faciities of wmport of steel at reduced
customer rates the Government could rewview the prnice trends and decide
whether the import duty should be reduced further or it should be restored
to the old level. The importance of keeping the small scale industries In
proper health and preventing the chances of ther closure should be kept in
mind by the Finance Minister

And the third point 1s that in the Finance Minister's speech, there 15
no mention at all about educaton. Every other sector of development has
been touched upon by the Finance Mimster. But there has been a
conspicuous omission about educaton While the Government 1S committed
to raising the allocation for education eventually to six per cent of the GDP,
even a token expression of support to the education sector 15 absent in his
spaech. | would make a strong recommendation 10 the Finance Minister if
he comes back to the same position, in a position to present the Budget in
the month of June, to consider a scheme by which ten or twelve universities
in India are selected as Centres of Excellence and give them the necessary
financial assistance to develop nto model universities in the country They
should serve as models for the rest of the universities, and attract students
from foreign countries and earn foreign exchange. | would say that out of
the 12 Universities selected as Cantres of Excelienca, | have full confidence
that, at least, three of them will be from the State of Maharashtra which |
have the honour to represent in this House. The Pune, Mumba and
S.N.D.T. unwversities, in my opinion, If given adequate support by the
Governmant, can grow in a very short time to the level of Harvard or Oxford
or Cambridge and become alse sources of inspiration for other universities
in the country. These are the three suggestions, which | would like him to
consider

I conclude once again by saying that | am very happy with the
Interim Budgset, which he has presented, and that his reputation and
standing in my esteem go high because of the Interim Budget.

PROF. SAIF-UD-DIN 80Z (Jammu and Kashmir): Mr. Chairman, Sir,
| have only Jammu and Kashmir in mind this time. So, | have to be very
brief. But before | come to Jammu and Kashmir State, | want to say that
this is a full Budget, and that the Demands for Grants and the Annual
Financia! Statement presented are for full financial year. It has so many
sops because elections are on hand That is the common man's view of
the Budget. There i1s already an analysis available now n the Prass which
says that the sops, which have been given keeping elections in view, will
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touch merely 5 per cent of the population and that an amount of Rs 12,000
crores will be needed to finance these sops which are meant for only a
fraction of India's society. Forengn travel will be cheaper Foregn tquor will
be cheaper Kerosene 1s going toc be dearer LPG is also going to be
dearer The ‘feel-good’ philosophy that the Government has been wanting
to promote, must have received a big joit by Government, not proposing
anything for eradicating unemployment from the country The Government's
own admission 1s there, that employment has fallen by 1.6 per cent.

Nothing has been done n this field since the Economic Survey was issued

As | sad, | have Jammu and Kashmir in my mind Many Ministries
are nvolved But | will take up only one example. The Prime Minister went
to Kashmir last year The people in general beleved that the Prime
Minister's assurances to builld and strengthen the infrastructure, to organise
development n certain core sectors ke harnessing of water resources,
development of horticulture, development of tourism, prowsion of jobs have
not been kept in mind. | want to tell this august House that the Finance
Minister does not seem to have kept in mind the Prme Mimster's
assurances. If he were here, | would have told him what had been done,
as far as these sectors were concerned. | am not saying that the Prime
Minister has not been sincere in making these promises in Kashmir. But
not a single thing has been done n these sectors about which | am teling
this august House And you can imagine it! Because there is hurry, it 18
not possible for indwmdual Members to delve very deep into the Budget
proposals. But here and now, | can give you one schd example of how the
individual Ministries and, finally, the Finance Ministry is responsible for this.
Well, the Prime Minister went there last year The officials of the Chamber
of Commerce and Industry met him. They returned very satisfied. The
leaders representing the Chamber of Commerce and Industry had told the
Prime Minister, among other things, that the handicrafts sector had not
received any grant from the Central Government. it is a sector which is
traditional and the people have done in horticulture and handicrafts. It is due
to their own efforts that handicrafts are there and handicrafts were
promoted. In fact, our carpets are also in that sector. The Government of
India-has not done anything ever for them, but those people who export
carpets are earning foreign exchange for the country. Even | want the
Finance Minister to take this House into confidence and tell as to what is
the contribution of carpet exports for earning foreign exchange for the
country. So, handicrafts were pinpointed bafore the hon Prime Minister, and
he assured that handicrafts would receive a fillip in the days to come. |
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inform this august House that as compared to the Budget Estimates of
Rs 31.55 crores for the year 2003-04, the Budget Estimates for 2004-05 are
Rs.4 crores. So, it has been lowsred to this extent Therefore, through this
august House and through the hon. Charrman, | want to draw the attention
of the Government of India towards this, It is against the Prime Minister's
assurance given in Kashmir that horticulture would be developed, tourism
would be promoted, employment would be generated and handicrafts would
particularly be helped. This 1s a Budget which does not say anything about
that You may tell anything to the people 'Feel-good' is the philosophy you
are selling. The Finance Minister and his colleagues would sell tus
philosophy to the whole country, and it 1s for the people to assess the 'feel-
good'. But, | am teling you that as far as Jammu and Kashmir is
concerned, against the Pnme Minister promises, the Ministry of Textiles has
reduced the allocations for handicrafts from Rs.31 crores to Rs.4 crores. So,
I am going back to Kashmir with this feeling that this Budget has not taken
into consideration even the Prme Minister's assurances given to the people
of Kashmir, which has been burning all these years. So, the Budget should
have reflected the aspirations of the people of Jammu and Kashmir, and the
Budget should also have reflected the Pnme Minister's promises | will dwaell
deeper into this Budget, and see in what sectors the funding has been
reduced. But, here 1s a question for the Finance Minister Until evening,
there would be a lot of time for wm to think over it. | will not raise many
1ssues. About the ral, they said that Kashmir will be on the raiway map. |
said, yesterday, that Kashmir cannot be on the ralway map because these
are mere slogans and assurances. It took us more than 25 years to go to
Udhampur. Mow, instead of Udhampur, you will be constructing raitway line
within the Kashmir Valley. That s not acceptable Therefore, | leave a
question with the hon, House, with the hon Chairman, and by this evening,
the Finance Minister can stand, he can correct me, if | am wrong, that the
allocations for the handicrafts sector which 1s a very wital sector, which the
Prime Minister wanted to promote have been raduced from Rs 31 crores to
Rs.4 crores. Till then, | may get down 1o understand the Budget proposals,
and may be, | invite the Finance Minister's attention. Hare, this time, in a
hmited sense, | want the hon. Chairman to raise this question to the Finance
Minister as to how the allocations have been reduced from Rs.31 crores to
Rs.4 crores for the handicrafts sector This 15 my question for this august
House and the hon. Finance Minister will, surely, at least, refer to this
situation m the evening Maybe, | am wrong, he can correct me, at that
time
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‘There is a very big segment of small-scale industnes angaged n
manufacturing vanous domestic and industnal products consuming
ron and steel in prme and semi-finished form as raw matenals for
ther rmanufactunng activities This segment includes the forging
and casting industries, steel furniture manufacturning, bicycle parts
industries, agncultural implements industries, etc  Most of these
ndustriss  are located i Pumjab, Haryana, Delhi, Gujarat,
Maharashtra and Andhra Pradesh. Vanous other SS8| and tiny units
spread throughout the length and breadth of the country also use
ron and steel as basic raw materal to a great extent,
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Iron and stes! industry is the main supplier of basic raw material for
hght engineering industry such as bwicycles, auto parts, hardware
and hand tecols, Since last year, the small-scale industries are
facing problems dus to non-availabilty of wron and steel in adequate
guantities along with a steep hike in prices. It i1s stated that the
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decontrol policy has set the cartel of steel manufacturers free in
fixng steel prices The cartel of steel manufacturers has ncreased
the steel pnices arbitranly and the small-scale industries are finding
it difficult to absorb the nse in prices *

Sir, the posiion regarding prices and avaitabiity of pig won and
nickels 18 almost the same

mEReA T N art e I v & Rt w
¢ TA N T I A urer FE £, W F & we-E fng dfén & e 9
o el w1 Tt B quw ok ov gwr &, I W 16 uvdT vaanw Sy OE
wE T amg T 5 i i or et fww £ 3w o ¥ 9 ot
R sramsRA Rty w R a Abaa Ror d %
i #fET fFe) yer ¥ @ Ayttt gww T ¥ O gEnrer Iy ot o

FFTH ghe £ B FARTT ¥ Wy ¥ OOm #R 7w R angew AT b §
A Y TR ArhT R UE AT I FTene ¥ gy ¥ 59 uFw ) 9 o w3
% 9017 EY §EE & ®ieR 6 ¥ w5 1vew) aftw ar gedht &) weew &
AT FRET & oF 9 a9 g9 & AF WIS ®U @ v warer 49T B & £
wier Wl Frew] # 76 WE ¥ 9 iR gow ¥ aww o 73 e Fomd ¥, 1

wwﬁmmmmmﬁmﬁﬁmhmmﬁm
TR & & X @ REgEH F R A R wEw Agbres £, T ™
T TT BT & fAud PR e oG o FaE $OE ¥ ow ¥ D I A
T A, TOF FW FRA T 977 & & v g e e eEe U &
ERT 14 ot A e e & 9d Fuv S syt am @ & Rred wRoT arEw ¥
TA AT A AR A AT Frem e t sgrad 2 SR oo &
T AR EREM &€ & @ § g A amud Frdga ¥ fr ST oA weR
G S eed SE 9 YT W T o ot B Aue A ag ¥ dur ¥ s o
FET T ¥ o Td Wit O e w9 o | T 9ear & | fE e
FIRT FERY & 98T | 9ga R Tomast 6§ arm aver s ¥ iR R
BT IHD) WA T 2|

111



RAJYA SABHA [s February, 2004]

My 99 @ 7 Aodt iR e 9 o ol K o oo o
TrW TP A Uw FOT A g & uf o afew frew W 5 g ?r wenw
25-30 TRE e ©¥ A AT ¥ | SWA Thon 7% & fF S sRarEr arm oy £
F9ST o & a7 W7 AF  AFT W 9o T ¥ e SRAFERT ¥ grne syt
PR FIM S Iy PR S A v ag X R & g S &
tar T # i Rudde o 9 oo wEd T ¥ ol S @ AW W w
o ¥ |

# 3oy frigr oM % Y W ur w ove 3w e &, & 59 e
o f & ¥ whEd £ am @ R A I A @ F o ¥ Y weR B
& TR0 I TP o7 ey enn &, off g e row S ) uer & Wity
ary W fen e ¥ worn &) PR WRER 25-30 S w&aﬁqzta’rmaﬂm
T T o L O Y WWeR B WA wWinT I Y sRamER A st o
T, faq ¥ o & om Y g T § amad wm F @ e ¥, o
e wEn ¥ ar & e €1 TR AT 8 O A v ) W erer g
Hedt &, wveR o o 0w B weor &1 R g wRerd @ ) war Rear
o o R ' 5 T & w9 e A9 RS @ Tee B gar ¥ ) awag |

SHRI EKANATH K. THAKUR {Maharashtra). Sw, thank you so much
for the indulgence you have granted to me Sir, In my opimion, a good
Budget has to have a trinity of values -- a head, a heart and a hand. And,
our esteemed hon Finance Minister, during the last one-and-a-half years,
while presenting his Budgets, one after another, has shown that he possess
the tnnity -- a head, a heart and a hand -- n an immense measure. Sir,
the challenges that are faced by the nation cannot be resolved overrught. A
Finance Minister 15 not a magician that he can wipe out the entire poverty
from the face of this nation with a swipe of his hand. We have to,
therefore, see the intentan, the direction, the pace and the delivery And, |,
for one, on behalf of my party, of which | am the only spokesman here,
convey our immense and total satisfaction in the way in which the Finance
Minister has shown the wision, the determination to take this country
forward. There have been several Finance Ministers in the history of this
nation, after independence. Good and bad things have been said about
them. But, here is a Finance Minister, whose probity of conduct, integrity of
character, sincerity of purpose, nobility of thought, and abillity of action have
not been questioned even by a single Member anywhere, here or around
We are proud that we have our financial leadership in the hands of such an
able and competent Finance Minister. The problems have to be seen in the
light of two major facts; the first is that out of every six human beings on
this planet, one is Indian; and the second is, as | mentioned day before
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yesterday, if you take a larger definition of poverty, 40 crore people of this
country are poor. If you consider, for the sake of argument, & third nation
of these poor people, then, China will be, population-wise, number one
nation; India, with 16 crore sustainable people, middie class and above, will
be the second largest nation. And, f you consider a third nation of poorer
people of 40 crore poor Indians, then, it will be third largest nation among
the 190 members of the United Nations, and also the poorest nation in the
world, the poorest even in terms of Sub-Saharan comparigsons. We are such
a third largest poor nation in the borders of India, and that nation is Bharat.
The interests of that Bharat cannot be served by parties and politics and by
accusing each other,

The unemployment is there, today. It must be admitted. R s
thera, and it is a stark reality. But it has been a result of the policies of the
successive Governments, and more so of those Governments, who had
been in power for nearly 45 years. They forget that they have led this
country with their fallacy. They had not talked of the structures that were
necessary. Everyone wants deveiopment. But what should have been
model of development, that they should have seen. They ignore the
message of Mahatama Gandhi; they ignore the message of Choudhary
Charan Singh to the detriment of this nation. That has brought the present
ruinous conditions of unemployment in this country, not the policies of the
NDA Government. The NDA Govemment has not created employment for
everyone. But, as the London Business School has peinted out, 70 million
new jobs have besn created. | do not know the veracities of this report.
But, the world over, there was a feel that this Government 1s delivering
goods. Our friends, on the right side, the frends led by the Congress party,
have objection to the 'Feei-Good Factor'. But, |, for one, as a student of
Economics, have not seen a single year where all these good factors had
combined to give such a feeling to the nation -- a fixed trade deficit, well
below 5 per cent; the inflation, which was rising to 18 and 17 per cent in
the regime of these people, is, today, well below five per cent. For the first
time, | ses, the Government expenditure has been contained, and a saving
of about Hs.11,000 crores has been achieved. OQur foreign exchange
reserves are growing by the day and have crossed that barrier, that rubicon
of 100 biliion dollars. Sir, our interest rates are declining, and industry is
taking advantage of this lower interest rates, Qur capital markets are
booming, and very recently the index had crossed the 6000 crore mark.
And all along there is a focus on  development. Yesterday, Shri Nitish
Kumar) presented a beautiful vision of Railways. The development of
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Rartways, development of reads, developmant of water generation systems,
all are there for us to see. No one ever expected that a Government, which
had been formed by cealtion, and which was formed by putting 20 parties
together, has performed this miracls. And, | am sure, that is why, the
Opposition today has this feeling that, probably, they will receive a setback,
and, therefore, they are objecting to the elections in several of their
statements. |f they are ready, and f the Governmeant of NDA has faled,
they should welcome this position to go to the polls. Everyone of them,
duning the last debate, this debate, and every debate in thus House has said
this Government has faled on every front. If that is so, then, why are you
afraid of these slections? Why don't you face the elections? You have
concluded that on every front the Government has failad, then, you win the
elections. But, Sir, they know for certain that this Government is going to
get another term of full five years, and our honourable respected Vajpayee|l
Is going to run the Government for the next five years. And that has been
the reason for the preparation, for the concern, for the kind of vanomous
attack, and bassless attack that has baen taking place.

Having said this, | would ke o say a few things, which the
Finance Mirister should kindly take into account S, loans ars being mads
avalable to farmers at less than @ per cent This 1s the préposition
now But, Sw, short-term loans would he avalabls on short-term interest
rates. Today, the large industnes are receiving hundreds of crores of
rupees in short-term market for six months, ning months, or for one ysar at
the rate of 55 10 65 per cent. So, what 18 the great gesture In gQiving
short-term loans at nine percent to the farmers? Where 15 the bonanza
thera?

[THE DEPUTY CHAIRMAN n the Chair]

So, | believe this concession has to come i, f large industres can get
loans at short-tarm interest of 55 to 6 or 7 per cent, If they can get short-
term loans for six months, nine moenths, or one year, then, the sama facility
must be made avalable to the small-scale industries and farmers

Therae is another thing The small-scale industnes have been
promised another Rs. 10,000/~ crores. Madam, | will invite your attention to
the norms of the S.P.Gupta Commitiee, and the Nayak Committee -- which
have been accepted by the Reserve Bank of India, and about which | have
rmentioned in this House from time to time -- which have said that bassd on
the turnaver, 20 per cent of the turnover should be avalable as loan to the

114



{5 February, 2004] RAJYA SABHA

small-scale industries. Madam, today, the turnover of small-scale industry in
India 1s As. 5 lakh crores And by the norms which are accepted by the
Reserve Bank of India, and the norms that have been recommended by the
S.P. Gupta Committes, and the Nayak Committee, f Rs 5 lakh crores I1s the
turnover, at 20 per cent Rs. One lakh crores will be avalable by way of
loans and credit to small-scale industries. But, tcday the position i1s that
total loans that are available to the small-scale industry are in the range of
about Rs 50,000/- crores. That means, in place of 20 per cent, which 1s
accepted by the Reserve Bank of India, only about 10 per cent i1s made
available to the small-scale industres. And, therefore, even this gesture of
providing another Rs. 10,000/- crorg through SIDBI to small-scale sector will
only give a temporary relef to the small-scale sector. But if you want to
meet the requirements of the small-scale sector in a reasonable way, the
recommendations of the S.P. Gupta Committes, and the Nayak Committee,
accepted by the Ressrve Bank of India, must be implemented in a full way.

Madam, on the labour front, of course, DA has been merged with
the basic pay And the Government will spend Rs. 4000/- crores on the
merger of this DA. | want to say that they are not doing this for electoral
advantage. Which Finance Minister will spend Rs. 4000/- crores for electoral
advantage? Madam, most of the Government employees in this country are
mainly in three consttuencies, two constituencies of Delhi, and one of
Mumbai, the Bandra constituency. And, Rs. 4000 crores for three
constituencies cannot be the economics of any Finance Minister. Therefore,
it shows that the interests of the Government employees are also at the
heart of our Finance Mimister. ...(Time-bel) ..

Madam, one more mprovement that | would suggest is, or,
concern that | will suggest is, subsidies have been reduced on kerosense
and gas, and the ol companies have been asked to bear the brunt of those
reduction of subsidies. Madam, our oi companies, our PSUs are doing very
well. They are contributing to the exchequer in a significant way, and, if we
pass on all these burdens to the ¢il companies, finally, these oIl companies,
which are today performing very well, may eventually become impovensh
Woe should try and ensure that this impoverishment of our performing public
sector should not be allowed to happen, and, this 15 something which 1s
important for me.

Madam, a very, very sizeable package has been made avalable t0
the sugar industry. We have no objection to sugar industry being financed,
being supported, subsidised or a package being given, though, of course, in
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Maharashtra, the sugar industry 13 an area dominated by the Opposition.
But, Madam, at the same tme, the lack of accountability n the sugar
factories has also to recewe the attenton of this Government. There are
regular scams n the sugar industry  {Time-bel} .. There are exports of
sygar on which concessions of hundreds of crores of rupees have been
cbtained, and it has not been investigated Madam, what happens is, there
8 a scam in the UTI The Goverriment comes with a package. But, what
about the accountability? There 18 a scam in the sugar industry. Again, the
Government comses out with a package. What about the accountability?
The gangsters and the fraudsters must be pumished, must be brought to the
book., Madam, unfortunately, this is not happening.

Madam, there 1s ona more point that | want to mention. After
March, 2004, there would be an exemption on capital gaing for the shares
on the listed companies. Madam, why not extend it to the mutual funds?
The lower classes, the middie classes, the small saver invest in the mutual
funds. Why not exempt capital gains for mutual funds also? | think, the
Finance Minister should kindly consider this suggeshon,

Madam, before sitting, | want to make a reference to two smalt
things But, they are of momentous impeortance to me. | hail from
Maharashtra {n my State, Madam, there s a very severe drought and my
party Chief, hon Shri Balasaheb Thackrey, has given a petition to the Pnme
Mirister to provide Rs 2000 crores for the drought in Maharashtra Madam,
In Maharashtra, today the farmers are dying In the Assembly, it has been
admitted that 145 farmers have committed suicide. The Government has
admitted it, and the drought 1S so severe Madam, today, that this
Government must do something more than what has been done for
Maharashtra. This is my request

And, my last pont, Madam, before you nng the last bell, 1s this.
About 50 to 54 per cent of India's population 15 below 25 years of age; 65
per cent of India's population 15 below 35 years of age. India is one of the
youngest nations in the world But, this recognition doesn't seem to have
percolated n the thinking of the bureaucracy In the streets, our youth
today are in search of some work for ther hands, and unemployment
problem 18 assuming gargantuan and unmanageable proportion. Madam, this
Government should give pnority to self-employment and employment, and
try to protect the employment, wherever possible. That 18 a request, which
the Finance Minister has to consider,

116



[5 February, 2004] RAJYA SABHA

Madam, during the recession in Japan, a progressive nation, the
second largest economy, the Japariese Prime Minister and the Japanese
Government directed ther banks that were falng and closing, that
employment must be protected A country ke Japan, which has all the
progressive reforms, says that employment must be protected It 1s an
article of fath with the Government of Japan that employment must be
protected. My requsst 1s that n this country, keeping in mind that we are a
young nation and &5 per cent of the population is below 35 years of age,
we must do sverything possible within our might to protect employment in
thig country. With these words, | thank you, Madam for having given me this

opportunity.

THE DEPUTY CHAIRMAN Shr Vidya Nivas Misra. He 1s not hers
Shri R. 8. Gava.

sft e firg wenr : Tt AR Dl

Sy gED aw wd, o AR gan | We have to finish the
debate today. s ¥R anY ® Remfim fd o @ faad 0 &) o T
AIET | AT A, gt a0 g ¥

SHRI R S. GAVAI (Maharashtra) : Madam, ! am just pointing to a
different position regarding the present Budget, which was pamnted
differently. | don't want to go into what has been done by the Finance
Minister in this Budget, | don't want to touch that aspect | just wish to
paint out that the picture pamnted differently has been totally defeated by the
existence of about 330 milion indians ving Below the Poverty Line, as per
the Sample Survey Report Further, | want to add that the Below the
Poverty Line population in India in 2001 and 2002 was 24 per cent In the
current year, that population has gone up to 27 6 per cent Despite the fact
that we wanted to bring the people Above the Poverty Line, we could not
do s¢ and that is why, the picture is different. The percentage of poputation
living Below the Poverty Line 1s higher and 15 lkely to increase further
Madam, what does it indicate? It means that crores of Indian people are
living without any basic amenities in the country | don't want to elaborate
what 13 meant by basic amenity.

What about the position of workers? Madam, more than 90 per
cont people are working in the unorganised sector. They have not got the
feasible, practical laws to protect ther interests in the country Yesterday,
we have had a very serious discussion i the House regarding the gigantic
and dangerous unemployment problem. | don't find anything in the present
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Budget tc bring the people Above the Poverty Line How to reduce the
number of workers? How to solve the unemployment problem? What 1s the
positon of the agnculture? The fate of agricultunsts and agricultural labour
are very, very sernious Since the last two or three years, hundreds of cases
have been reported In the Press about the suicide of farmers  What does it
mean? [t means that agncultunists and farmers are finding it very difficult to
ive ther Iife What 1s the prowsion given 10 the agriculture In the present
Budget? It got 27 per cent of the total Budget allocatcn On the one
hand you say that India has the basic agrnculture industry, monsoon
economy, agricultural economy, and the willage economy and, on the other
hand you are spending only 2 7 per cent for these people. What does 1t
indicate” Madam, | just come o conclusion, of course, on this particular
portion This Budget 15 made for a few five to six elite persons. It 15 not
for people, not for the poor people, not for the middle-class people, not for
the worker, not for the farmer and not for the labourers. A very smiling
picture 18 painted by giving a long advertisement in the newspaper showing
that “Everybody has mobile, even the beggar® This 1s a mockery The
beggar must be cheater How can a real beggar afford a mobile? Then,
the Sabpwala has a moble He must be a black-marketeer How can a
real saby-seller can afford to have a mobile?  (nterruptions) | will be the
happest man if 2 Sabpwala has a mobile

PROF R.BS VARMA (Uttar Pradesh) Sabpwalas are also feeling
good

SHRI R.S GAVAl Shr Varma 1s my very esteemed fnend | have
love and affection for hm He said, "Sabpwalas are also feeling good * |
said, "What about the labourer, what about the pecple, what about the poor
pecple and what about those who are below the poverty hne ® May | say
that they are feehng bad (time-bell}, not feelng extramely bad but not feeling
good? Madam, | will st fimsh 1n one minute What about the Capuial
Account which generates assets, creates productive works and thereby
removes the unemployment problem? What 1s the position? | am gving
the figures which are provided in the present Budget If you look in the
book "Budgst at a glance®, you will find that in 2002-03 the surplus was
Rs 107879 crore in the Capital Account In the year 2003-04, it goes up to
Rs 112292 crore, For the year 2004-05, it goes up to Rs 89,860 crore.
What does 1t indicate? The same amount 15 shown as yearly deficit. 1t
does mean, the borrowings and the capital amount, which are supposed to
generate the Plan and create asset, are used for the consumption, not for
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the people, not for the progress, not for the development. So, as far as the
overall development 1s concerned, ! think the picture painted in this Budget
dunng the intreduction and prior to i, 1s totally different. | will say, it 1s not
a Budget of the poor people. It is a Budget of the few elite peopls, who
doss not reflect the real India and real population of \ndia Thank you

SHRI VvV RAGHAVAN (Kerala). Thank you, Madam. When the
Cabinet decided for an early poll, it would have been proper for the Finance
Mirister to come with a Vote-on-Account for four months., Madam, ali
Constitutional norms and democratic proprieties are bemng bypassed for
partisan interests This 15 not good for the country and not good for the
future Madam, when we look at the country today, two pictures amerge.
One 1s a shiing corporate India, beaming with huge profits  The other is, |
see weeping Bharat Mata at the unending sufferings of our vast masses due
to hunger, unemployment, disease, etc Bharat Mata s weeping at those
who preached swadeshr and now shifted to welcoming wideshr  We have
opened up our economy Even the jewels of our public sector units, have
been put at thew disposal | do not want to go into the details about the
working of our economy today Even a sample Economuc Survey report 18
not furmshed, which 18 guite essental to discuss the Budget proposals.
Madam, according to the official data, 70 per cent of our population are
under-nounished 1 am quoting the official data. 'Under-nounshed' means
71 crores of our pecple hve without sufficient food Ther purchasing power
15 shrinking year by year. It 1s all in the data The gap between the nch
and the poor 1s widening vear by yvear 1t 1s in the data How can we shut
our eyes to these facts? We should feel ashamed of this state of affars in
our country There are two Indias today One Indha 18 very nich They enjoy
every facility, they emoy kfe in every way But to quote the data, at Ieast,
seventy per cent of our population 1s suffering pathetically. That is the thing
we have to ponder over

Madam, Mr Jalan was speaking here. Even the Reserve Bank of
india, the controling agencies faled to check the scams. The corporate
groups looted our financia! institutions. There were representatives of RBI,
there were representatives of SEBI, but these corporate houses looted every
financial institution  You could not check them Now, you have opened up
the oil sector, the telecom sector

Madam, the unemployment 1s increasing | do not want to
elaborats. but | must say that -- my learned friend also said -- sixty per cent

119



RAJYA SABHA [s February, 2004]

of our population is at the age of around 35, and, these are the pecple -
most of them unemployed -- who are seeking jobs. When you advertise for
a thousand posts, there comes five lakh people seeking jobs, and, they are
dispersed with lathi-charges. ...(Time belf)... Madam, | have not taken even
two minutes. Madam, these unemployed youth, both men and women, in
villages and in cities also, are a great challenge, and, will challenge you In
every battlefisld, and, in the battle of ballot also. So, do not forget them,

THE DEPUTY CHAIRMAN: Mr. Raghavan, | have many speakers,
and, today we have to bid farewell fo the retiring Members of Parliament,
and, the Finance Minister has to reply. May | request you to wind up your
speech?

SHRI V.V. RAGHAVAN: Madam, only cne pont. We must do
justice to some of these people.

THE DEPUTY CHAIRMAN: | know, and, | would very much like you
to do justice, but time is against me.

SHRI V.V. RAGHAVAN: Madam, | am also concerned with the
house-wives. Most of the house-wives in the country today are suffering
with the problem to meet both ends. See, how the prices of gach and
avery essential commodity are shooting up sky high. Madam, what is the
price of life-saving medicines today? It has risen up s0 many folds. How
many people can purchase them? These Ife-saving medicines can only be
afforded by those people who get some knd of reimbursement. For the
common people, the prices are beyond thair reach. How to check it, and,
unless you check it, what is the use of puttng more money in the
pockets? Every cry to control the price goes in vain. No steps are taken
to control these prices. By this way, the economy is entrusted to the
exploiting big businesses, and, they are free to do anything, and, we say,
India is shining; there is a feel-good factor.

THE DEPUTY CHAIRMAN: Shall | call Mr. Mano; Bhattacharya
now?

SHRI MANOJ BHATTACHARYA (West Bengal) : Madam, how
can...nterruptions)...

SHRI V.V. RAGHAVAN: Madam, now about the disinvestmeant.
Hon Minister 18 here. He 18 only interested i disinvestment
. Unterruptions) But, please, for some time, when you go to sleep, pleasa
think of these sufferng masses. The media is full of 'goodfesl’ edge in ther
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shines, but the fact down below, Madam, is quite different. The unemployed
youth, the suffering housewives with pnce-nse, those pecple are
{nterruptions) | do not want to go into these Budget proposals because
you assured that you would give, but the people are not so sure. So,
commitment to the next Government i1s not at all good Thank you

THE DEPUTY CHAIRMAN Thank you Mr Mano) Bhattacharya

SHRI MANOJ BHATTACHARYA  Thank you, Madam, for providing
me this chance to say a few words on the Intenm Budget. Madam, at the
very outset, | must say that this Intenm Budget or Vote on Account,
whatever 1t 15, is a poiitical document, as visioned by the present
Governmenrt of India. And, since it is a political Budget, and many of the
hon, Members have spoken on this in quite elaboration, | do not iike to go
into the statistics or data that way. | would ke to comment poltically
Madam, for a very tong time, | was under the impression, or, many of us
used to believe that the BJP, the Bhartiya Janta Party or its earlier
incarnation, the Jan Sangh, is representing the interest of the ‘shopwallas’
or the traders. But now, after experiencing some four or five years in the
power, since 1998, | am amused to find that they are now determined to
represent the interests of the big corporate houses, big industrialists, big
bourgeois and when they are being used to represent the interests of the
big corporates, big industrialists and very big bourgeois, they have started
becommg 'sopwallas' from ‘shopwallas'. They have started gwving sops to
the people. And, Madam, | must say these are the most unprecedented
election eve or pre-election, sops declared by the hon. Finance Minister,
whom | admire personally, in violation of the accepted norms or the
conventions of the Parliamentary practise. The sops, whatever are being or
have been promised, notwithstanding the real implication of those on the
netional exchequer, are attogether aimed at the well-healed people or the
elite of this country. | will give some examples on that afterwards. The nch
of this country, who are minuscule minority, who have to be microscopically
counted, they are being immensely benefited by these sops. | must say at
this point that this inter-presentation of hon. Finance Minister is full of
dichotomies. In fact, when he has opted to spend some nearly 10,000
crores of rupees in the form of sops to the people, he has not been mindful
of the plight of the poor workers in the public sector undertakings, which
have been closed because of your polices, bacause of the policies of this
present Government, or the sick public sector enterprises. Well, Madam,
when they started therr rule, therr regime in 1998, | remember that the dues
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to the workers, who are nowhere responsible for the closure of these public
undertakings, were Rs 645 crores And, when, according to them, India is
shinng, when feeling-good factor 1s quite rampant in this country, what
about the dues of the poor workers? Mr. Finance Minister, | would, with all
hurmiity, urge before you that 1,900 crores of rupees are due to the workers
of the public sector undertakings The poor workers are languishing The
people who have retired, who have been forced out of the jobs through
VRS method, you owe to them Rs 1,800 crores  You reduced the customs
duty on DVDs, celiular phones, cars, particularly sports cars and imported
cars, you have reduced the tax on alcohol, but you have not been mindful
about the poor workers Thousands and thousands of workers are
languishing  Mr Ekanath Thakur was praising your Budget notwithstanding
the fact that he somewhere represents the workers, He does not remember
that workers are languishing now  What would have been done to them?
Mr Finance Mimster, with all humilty, | would, once again, say that as a
person | have every respect for you, but you have not been mindful about
the workers of the public sector undertakings whom you owe Rs 1900
creres  Would you please declare some sops for them mstead of declanng
sops for the elte of this country, instead of declanng them for the nch
people of the country who are already well off? Mr Finance Minister, |
would say that it 15 the most biased Budget presentation, most biased
presentation of yours, where you have declared this sort of sops to the elite
of this country. This has spelt further disaster to the economy of this
country Where from will you get the money? | am not talking about the
constitutional impropriety that you have indulged in. My senior colleague,
Shn Pranab Mukherjee, has dealt this and | entirely agree with him that you
have indulged in a serious constitutional impropriety  You have said that the
House has been prorogued in the inter session and, |, with my very nominal
expenence of beng in the Parbament, and even after gong through the
constitutional laws, could not find any reason that in the Winter Session,
Budget can be placed | do not know Budget Session is altogether a
different session where the President has to address. You have not cared
for this You are tramplng every norm You are tramplng all the
parliamentary norms  Madam, | must say that in the Budget presentation of
the Finance Minister, he has told in the thwd paragraph about NDA's
Economuc Policy This 1s a Budget of the Government not of the NDA

They have mentioned, 'NDA Economic Polcy - Approach and
Achievements® And what are those achievements? And what they have
said In the second paragraph s, | quote, "l share with the country and the
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House a sense of great satisfaction at the robust showing of our national
economy, and also express our sincere gratitude for the cooperation,
support and encouragement that the people of indiea have so consistently
and so ungrudgingly given to the NDA and to its Government* | beheve
that Goebbels would have been put to shame had he been alive today
{lime bell) Goebbels would have been put to shame had he been alve
today Who have rendered you ungrudging support? Whom have you
consulted? You have gone agamnst the common people, you have gone
against the poor people, you have gone aganst the farmers, you have gone
against the ordinary peasants; you have gone against the marginal peasants,
and you have gone agamst the unemployed people  Mr Ekanath K Thakur
was saying that 65 per cent of the population Iin this country are below 35,
and out of that, *'millons and mullons of people have been rendered
unemployed | had commented on 1t the other day whie talking on the
unemployment problem, that job losses are more than the jobs created It
has created the catastrophic stuation that we are facing today And you
are saymg in a goebbels fashion about the 'Feel Good Factor' | do not
know how Incha can shine You have also mentioned, "This Government
has consistently placed the citizens' well beng at the core of its
responsibilites * This 1s the core of s responstbiities. This 1s the way you
are fulfilling your commitment to the citizens of this country, of this very vast
country {Twime-belly Madam, | shali conclude You have been s0 kind to
my other colleagues, please, be a little kind to me

THE DEPUTY CHAMIRMAN. | only want you to be kind to those
who are retinng

5HRI MANOJ BHATTACHARYA | know, Madam In the ‘Initiatives
and the Road Ahead’ what 1s being told 1s that it 15 a great achievement |
quote, “Antyodaya Anna Yoana, launched by the Prime Minister in
December 2000, currently covers 1 5 crore families below the poverty line *
This has been considered as a great achievement. By your own
acceptance, you have recognised that there are 34 crores of people who
are below the poverty ine, It 1s nearly 8.5 crores of famihes, and out of 8 5
crores of famihes, you have covered by the Antyodaya Anna Yoana, you
have been claming to have covered, 1 5 crores of famihes. So you have
covered not even 25 per cent of the population who are living below the
poverty line and you are ec<pressing that "This 18 a highly successful
programme, widely acclaimed®™ When people are dying out of starvation,
Imng on mango kernels or something else, which are not eatables at all,
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when farmers are committing suicides, you are expressing your satsfaction.

What are the rules? | do not know., What 15 the rule that you are
following? This has been done and sops have been declared when you
know 1t very well, Mr Finance Minister, that in this country of curs, Health
and Education have been over-neglected and are under-funded. People are
suffering from malnutrntion, people are suffering from different sorts of
diseases, which could have been treated had you been a lithe mindful of the
Health sector You are promising to create soma All India Institutes. Now,
on the eve of elsctons, you are promising some All India Institutes and
somse hospitals in some parts of the country. You are promising to have the
All India Institutes in some four-five States. But, what have you done so far?
What have you done in respect of preventive medicines? What 15 your policy
to prevent the malnutrition? You are unmindful about that. Even the Human
Development report has said that now, India's position has gone down from
123 to 125. On different criterion, you are trying to hoodwink the people. In
fact, | must say, with all humility at my command, that this document is full
of decett and dupery You are trying to hoodwink the people by saying that
there is a fes!-good factor. How can there be a fesl-good factor when there
are crores of unemployed pecple in the country? How can there be a feel-
good factor when crores of psople have lost their jobs? How can there be a
feel-good factor when crores of psople are languishing in abject poverty?
Stil, you are claiming that you have achieved great things. What this
Government has achisved is only the confidence of the multinational
corporations and the big corporate houses They are taking everything for
granted. What about the fiscal policy of the Government with regard to
distribution of funds? | entirely agree with the hon. Member, Dr. Bimal Jalan,
when he sad that we have got the potental But you have faled to make
use of this potential for the benefit of the majonty of the people, who are
poor You have not been mindful of that In this presentation of yours, you
have dene like that only.

Madam, | would just conclude by saying that you have given some
sops to the Government employees. If | am allowed some tme, | ¢an
expose the deceit in that also. There 1s a dichotomy. You are trying to
promote tourism, whereas, you are not allowing the Government employees
to have the LTC every year. This 18 something very peculiar. if you had
allowed the Government employees to avail of LTC every year, you would
have promoted tourism, and the distribution of wealth would have been
there around the country. When you are merging the dearmness allowance
with the basic pay, you are not allowing the LTC to the Government
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5.00 P.M.

employses every year Why don't you gwve the LTC to the Government
employees every year so that tourism can be expanded and some people
can get some jobs? (ime Bel) Madam, in the presence of so many time
bells, | cannot speak. | fesl nervous. However, | wish to conclude. | shall
once agamn urge upon the Finance Mimister to give special consideration to
my suggestions Kindly help the poor people in the real sense. You will not
remain N power for too long; the country will be there for ever. | want that
you present many more Budgets in the years to come. But you won't be in
a position to contain the discontent among the people of this country. You
may not be in a position to contain the discontent in the minds of these
people. To contain the discontent in the minds of the people, you must be
mindful about the needs of the majority of people, about the needs of the
unamployed people, about the needs of the farmers and common workers,
With these words, | conclude. | once again thank you for giving me a
chance to speak on the Budget.

sft F1o THo WA (B9 o i) AEEm, OE o s W et uw o
¥ Aty el i, o B e o o aviR F I w0 & ofi Sl
Feiv ¥ @ @@ 79 T B FEie e iR v # W e e o
T ot Raraw & o 15-16 9 & gited o & R T & gun dud gy
I8 W T AR A oer P qEd g & 9Fen AW i Yo 5 ooft @
TUIE el | 99 R g9 950 g gF t § N 39 g w41 7 g onl A
a2 off 3 FAY o ol IR & |t oY o fivae & e T 9 o
Hroor A Ox wET, "Knock on the doors of Delhi. Delhi will never close its
doors for you. The doors of our heart wili also remain open for you " @f¥
% soHe & & o Y e ¥ A o we-aeiR ¥ g dar o umaurr ff
& T O B g ¥ R A wer sl o 7 15 sy 3 A e ¥ 9w
TuT fi5 - PR § Py gamr €97 " wer SR o & 9w T @ g e
A aror 7 gome ¢ f5 or-BEIR ¥ wem wify A we T X £ oud o f
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h F8 T o &, 5@ D FE I A ¥ o -l T AR ww SR e
& A o Ao 21 TR s & W IW o ' Aga N wng R o &) A
I ¥ -FEIR ¥ deY FUPA aa, ofrd mft guw oft 5 9w @ o o
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THE MINISTER OF FINANCE (SHRI JASWANT SINGH). Madam, |
am very grateful to all the hon. Members who have benefited the
Government with thair views, observations, comments, criticism and adwvice.
I am mindful, Madam, of the time as to how it is not even the schedules of
today that are lengthening, but how the schedule of the dissolution of the
other House 15 also now lengthening. The other House awars our message
about what we need to decide, and till such time as we do not send our
message, they too cannot take ther decisions | will, therefore, be as brief
as | can. But even in the process of being brief, | will endeavour to address
as many of the 1ssues as have been raised. I is possible that | might not
be able to answer each and every specific point because that, in such a
debate, might not be possible Broadly, Madam, my good friend from the
Oppositvon, the intiator of the debate, particularly Pranabbabu and others
from the Opposttion have charged me with two things One is that in the
interim Budget, | have made a political statement This 15 rather a cunous
charge, Madam, because as my friend, Shri Arun Shourie said, 1 15 ke
charging the poliical actviists by behaving ke a politician. It 1s difficult for
me, therefore, to otherwise rebut this charge. Every economic document, if
it claims that rt is innocent of politics, 15 not making a correct clam

The second broad observation from most of the hon. Members of
the Opposition 18 that you are asserting that there s a feel-good factor;
some have called it 'good fee! factor’ But, whatever way you call i, there i1s
a fesl good factor, but we are not feeling good. 1 take on board that the
Opposibon 1s not feeling good, the country is feelng good. They do not
agree, but, then, it 1s an aftogether different remedy that would be reguired,
if they are not feeling good. Hon. Pranabbabu did me the singular honour,
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firstly, of suggesting that | have mastered economy | make no such clam. |
have come to this responsibiity, and | make absolutely no claim to any
expertise on the complexities, of the intricacies of the science of economics
or sconometrics. But, | have endeavoured to approach my responsibility
with the basic grounding that the Miitary early gave me, which 1s to
approach an i1ssue on the essentials that are required to be addressed.
They, also, very kindly suggested, | can agan not claim such. For Thakur
Ramakrishna Paramhans, there 15 a celebration that 15 held on the 1 of
January every year, and it s called Kalpataruy } am no Kalpataru, Madam |
am merely an instrument of the Government | will endeavour to answer
some of the points that he has made But, before | say so, | am also very
grateful for the approval that the interim Budget has met from some very
distinguished Members of Parhament, those that have supported me, and |
am particularly grateful to Dr Bimal Jalan and Dr Alexander for the kind
words that they had to say.

Madam, | would tke to generally assert because both hon
Pranabbabu as also other speakers sad, 'no you have not done' But,
before | do that, there is one observation made by honourable leader of the
Communist Party saying that he has difficulty with the language that |
employ, when | speak Enghsh Therefore, he 1s unable to beheve that | am
the son of Kisan. This 15 a very strange statement to make, Madam, that
somabody who 1s born in a village, whose home 1s In a village, 1 foras &1
@ st afl A wem 7 sk e S w A s e ¥ @ 7 W
doh Ao & 9fa T2 7 A @9 | leave 1t at that On the gquestion of growth
figures, revenue figures, hon Shr Kapil Sibal as also Pranabbabu and some
others said something | was a bit concerned when Pranabbabu wondered
that these figures, if they are honest figures | am sure he did not mean
that. Because in the figures that the Ministry of Finance shares with the
country, there is no dishonesty at all. We are not playing with the figures
The figures are as they are They are open to public scrutiny, and they are
open to scrutiny. Therefore, it 1s somewhat disappomnting that Pranabbaby
c¢hose to add that. | am sure he didn't mean it

The second thing 15, | don't want to ever assert that we are in any
kind of competition with you when you say that you have grown He sad,
"Your revenue has grown only by 83per cent, and in the previous five-year
cycle, we grew by a hundred per cent.” | arn very glad, because | am not in
that competition. | have never ever asserted that | am any better than the
earler or former Finance Minister in fact, both here, as also whenever |
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have been interviewed by television channels, which 1s not very often, | have
never hesitated to say that the economic development of a country ke India
IS on the layers upon layers of growth that have taken place Who can
possibly assert that the great sffort, that was made in the sarly ysars of
Independence, on the development of the basic infrastructure of the country
has not been contnbuted? Of course, 1t has contributed The times have
changed 1 refer only to the performance that we have been able to
demonstrate You say that your performance 1s better Very good, | am very
glad | sincerely hope that you will continue to have such good performance
even in the States of the Union that you are currently in office | mean that
even for my fnends from West Bengal too

But be that as it may, the other pont i1s about the fiscal With
regard to the fiscal, { could read out all the figures as to how we have
managed the fiscal With regard to the fiscal, in the Ministry of Finance,
actually, we have under-estmated when we have shared that the GDP
growth was lkely to be 75 to 8 per cent Normally, the Finance Mimstry
doesn't get involved in these figures It 1s the function of some altogether
different agency But if | have cited it, it 15 only because it 1s one of the
contributors to the fiscal Our expenditure management has been, | thmnk,
very satisfactory Qur revenue in the current year has grown by 17per cent.
We have met this year's targets We have achieved, | think, 9.25 per cent to
9 5per cent of the GDP in the percentage of revenue There are certan
aspects of revenue which are not matched There 1s always a ime lag. But,
on broad terms, | can say that we have demonstrated the growth that we
have and we have achieved the figures that we set out to achieve After all,
iast year's fiscal deficit was at 5 9per cent We set ourselves the target of
reducing that fiscal deficit to 5 Bper cent, by better, by the cooperation of
gverybody, by the efficient management of the economy by my officers and
those that have helped me--the former Governors of Reserve Bank of India
and the present Governor Everybody contributed. i 15 not the Minister of
Finance alone who does it

If we have been able to achieve a fiscal deficit reduction from
59 per cent 10 48 per cent of the GDP, this 18 not an mnsignficant
achisvernent If we have set ourselves the target of moving down to 4.4 per
cent In fiscal deficit and In revenue deficit, moving down to 2 9 per cent,
this also 15 not insignificant because we have set ourselves the target. We
have an FRBM Act, which 1s binding on us We have set ourselves a target
that the revenue deficit must move to zero by 2008 Despite all this, we
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have met the requirements which | Isave at the essential requirements, be
they in agricufture, infrastructure, manufactunng or small-scale st afirs
e e R T emsfR oo Y sm I aoaw e I s afi FT &
AN IR WY A g% Rege o o & O TR ¥ @ e T g We
have to ensure that it 1s properly mplemented Madam, there are just one or
two other issues. One of them s about employment. This 15 a
Government's continuing process. Every Government has had to tackle this
preblem. No Government can claim that it has succeeded entirely. Not
even my friends from West Bengal can claim that they have zero per cent
unempioyment in their State. | would never charge you why you are not
able to achieve it, because 1t 1s not an easy thing Employment has grown,
but so have expectatons. When we bhave this stuaton, we have to
recognise and we have to continue to beat the targets | believe that in
broad terms, with all the efforts that we will make In infrastructure and other
areas, direct, as also the consequential employment will grow. Sir, there
wag another aspect about tariff reduction that, 'vou have reduced by
R8.10,000 crores and this 1s at the cost of the country ' May | say, Madam,
that after reduction and despite reduction, we have a fiscal deficit of 08 per
cant and a revenue deficit of only 3.8 per cent? How are we doing it? It s
because of better expenditure management across the board. May | share
with all the hon. Members that last year when | had this responsibiity given
to me, we reduced customs tariff by a total of about R8.3500 crores. Not
enly did we make up the customs tarlff of Rs.3500 crores but also we have
exceeded the customs target. We have again reduced by Rs.3500 crores. |
have no doubt in my mind that what we have reduced in percentages, we
wlll increase in volume and recover this. Let me emphasise, Madam, one
aspect that what we have achieved by way of revenue growth this year,
which Is at 17 per cent, we have done without any additional revenue
measure, There is no ARM that has accompanied this revenue growth, We
have not gone by coercive Individual taxes or any coercive measures
whether it Is individual tax or indirect tax. Despite that we have grown by
17 per cent, | think this is satisfactory. It should grow more. We cannot go
back to the regime of coercive taxation system. Madam, some individual
lssues have been raised. For example, @y war o anft oxt & =ft, s
T a1 iy wrore dtdtor F o wY fiw 2 s o 4R e wifke O & = e
® woen & iy o Qe T W), 108 TRYT U RER A ugw T &, & fr
| guvT, oY Twr ur fr of ST W TreiEhR &, areed b ouwd
et xf §1 o & s afed g 5 TET fAmen @ smeew on, fawrm It
Tad & auanT fegr, e wft STEm B O, TR o @t anefee o R,
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o ozt ¥ o fiFET @ I R weT ¥l g # S smawT v A ¥ 5 aw
108 g o fAER ) ugy mar #, 108 AT g A ¥ 7 2w 3w I ey &
AT % aEE @ o fiEe # i uwww ¥ oo fifteer wr & Ry 9 SR
wrTgar srft 7% | v &Y A%d, were raised by hon. Member Shn Thomas,
not in participation but in a private representation to me, as he proudly
represents the State of Kerala, that whereas a great deal has been done for
tea, coffee has not found any mention. May 1 assure all the hon. Members
that it Is not corract. We have done what we have done for tea. That is in
additton to what we have already done for coffee, that is, a fund of Rs.500
crores for plantation which includes coffes and which includes rubber. If
there is any particular plantation industry, which is In need of assistance, |
will have no difficulty if the association that deals with it comes to us and
asks for it. May | also emphasize to the hon. Members that this Is very
much the responsiblity of the State Governments also. They must also do
what thay can because they are deriving a great deal of tax revenue from it
and every rasponsibliity must not be transferred to the Centre alone.

On tourism, Madam, a great deal has been dons. The Governmeant
is fully aware of and recognises the great potential -- which is, now, no
longer really a potential, but the reality -- of tourlsm in Kerala., Kerala Is
God's country.

THE MINISTER OF STATE IN THE MINISTRY OF LAW AND
JUSTICE (SHRI P.C. THOMAS) : Sir, it Is God's own country.

SHRI JASWANT SINGH: 'God's own country' 18 even better.

SHRI N.K. PREMACHANDRAN (Kerata): In the last Budget speech,
he had promised a Convention Centre at Trivandrum. The Stateé Government
has already acquired the fand and it Is quite unfortunate to note that In this
Budget nothing has been mentioned about Kerals. That is our
apprahension.

SHRI JASWANT SINGH; | mentioned about Kerala several times |n
my speech yesterday. How c¢an any Finance Minister mistake to mention
God's own country? | will not only have to bear the wrath of the State of
Kerala, but | will be Ignoring/neglecting the God's own country, 8o, Ged's
own man, please be assured of any assistance required by the Government
of Kerala or the Department of Touriam of Karaia, for further devalopment of
tourlam in Kerala. How can we not respond? We will respond. 1t is an
outstanding example of your State, on the strength of the vividity and the

135



RAJYA SABHA i5 February, 2004]

beauty of its culture and what it offers has, now, really begun to outstrip
other tounst spots of the country.

So, Madam, these are broadly the points that were raised. It 1s
possible that | have not addressed everything. | do not want to go into
further details. But, | can assure all that on unemployment...

SHRI MANOJ BHATTACHARYA: Sir, will you please yeld for a
minute? Are you going to declare anything for those poor workers -- the
employees of the public sector undertakings?

SHRiI JASWANT SINGH. | will answer this.
SHRI RAM NATH KOVIND (Uttar Pradesh) . He 1s not yielding.

SHRI JASWANT SINGH: | will yield wrthout yielding. May | inform
the hon: Members that a Group of Miristers was set up for the purpose of
addressing the Issue of the outstanding dues of the workers of the public
sector undertakings? The Group of Ministers has submitted its
recommendations The Cabinet has accepted those recommendations. The
racommendations are now being sifted and sorted out by the respective
Ministries. The Ministry of Finance has already approved that as soon as the
Ministries send us ther detaled requiremnents of what 15 t0 be pad, the
money would be made avatlable | do not see why you should be agitated
on this issue. ft will be given quite soon Do not worry.

SHRI DIPANKAR MUKHERJEE (West Bengal): We are agitating
because we have raised this issue even before the hon. Prime Minister The
Group of Ministers was constituted four years age The dues are
increasing. Now, the dues stand at Rs 1,947 crores. Would you give us
an assurance that, along with other concessions that you have gwven to
different sections of people as Kalpataru, this money would also be gven to
those people? | know the recommendations of the Group of Ministers |
do not want to go into the detals. Specically, this retired people, who
have not got their P.F. and arrears, are facing a lot of problems. Whether
this amount of Rs. 1,947 crores is going to be liguidated by the Government
before it demits its office?

SHRI JASWANT SINGH. No. On this part of the hon. Member's
demand that before ‘demitting office’...

SHRI DIPANKAR MUKHERJEE: Okay Don't demit. But, you pay
money to them. | am withdrawing that part.
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SHRI JASWANT SINGH. | am sorry | will not be able to satisfy you
on the aspect of demitting the office.

SHRI DIPANKAR MUKHERJEE' But, you pay the money to them.
The people are suffering.

SHRI JASWANT SINGH: On the other aspect 1.e., the dues on the
basis of the racommendations of the Group of Ministers, what the individual
Ministries send the details to the Finance Ministry as therr recommendation, |
assure the hon Member that the Finance Mimistry will clear that at the
sariisst

SHRI NILOTPAL BASU. That 15 the problem. There are S0 many
fs' and 'buts' in this.

SHRI JASWANT SINGH. Madam this 1s broadly what | have to say.
With these words, | beg to...

SHRIMATI S5.G. INDIRA: Sir, you have not said anything about the
powerloom weavers,

SHRI N. JOTHI (Tamil Naduy} - What about that 10 per cent.
.Unterruptions)

THE DEPUTY CHAIRMAN' With respect to power loom weavers?

SHRI JASWANT SINGH' | cannot, now, address the issue of 10 per
cent or 20 per cent But on the question of drnnking water for Chenna
. J{nterruptions} .

THE DEPUTY CHAIRMAN: Let hum answer | {nterruptions)... Let
him finish . .{nierruptions} .

SHRI S. VIDUTHALAI VIRUMBI {Tamil Nadu) . ...stakehotders, that
is, milk sector, power loom, handioom, together Then, you can sort out
the problem and see that ther suffenngs are...{nfsruptions)... Please do
something. ...¢nterruptions).

SHRI JASWANT SINGH: Now, | know, Madam, why this 15 the
most unpopular job. Here, | have to take shelter behind what
Shn  Pranabbauv sad, "Where 15 the money? | don't have that
gadget Otherwise, | too would press it But on the question of drinking
water for Chennai, we have already announced a scheme., Through the
mechanism that we have worked out for dnnking water for metropolitan
cities and the mfrastructure fund that we have created, were you to have a
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scheme for the augmentation of the drnking water supply to Tamil Nadu,
we would be able to help you start it straightway so that, in the coming
lean months, the city of Chennai 1s not put to trouble. With these words,
Madam, | have noc more to say, | move...(nterruptions)...

SHRI NILOTPAL BASU : Madam. | have a question. We have
very patiently been histennng to the hon. Finance Minister. [t is true, what he
has been saying. But major fundamental questions were raised about the
claims made in the newspaper. Nothing 15 there about that. What does the
talk about 'feel-good'; about the avalabiity of food, about the agricultural
production, really mean? Agamn, he has classically demonstrated the bias of
this Government He has no problem about all other concessions because
his revenue 15 growing. But when 1t comes to paying the compensations to
the workers -- and, mund you, it is not Government's money, it 13 the
money, the PF, gratuty, etc , hard-earned by the workers themselves. And,
on that, four years have been spent by the Group of Minigters, Now, there
is a subsequent scrutiny by the respective Ministries. We are thoroughly
dissatisfied. We cannot accept this We are walking out in protest
Lmterruptions)

[At thus stage, some hon. Membaers left the Chamber .|

GOVERNMENT BILLS

The Appropriation (Vote on Account) Blll, 2004
The Appropriation Blll, 2004
The Finance Bill, 2004

THE DEPUTY CHAIRMAN The question is:

*That the Appropration (Vote on Account) Bill, 2004, as
passed by Lok Sabha, be taken into consideration.”

The Motion was adopted.

THE DEPUTY CHAIRMAN: Now, | shall take up clause-by-clause
consideration of the Bill.

Clauses 2 to 4 and the Scheduls were added to the 8ill.
Clause 1, the Enacting Formula and the Title were added to the Bill.
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